
MARCH 22, 1961 

[Shrl S. M. Banerjee] 

Bismil's sister was starving till the 
other day who has now been granted 
a pension. Since it has come in the 
press, I wanted to make this correc-
tion. 

12.0'7 brs. 

·DMANDS FOR GRANT-contd. 

MINIsTRY OF ScIENTIFIC REsEARCH AND 

CULTUaAL MFAIR8-COntd. 

Mr. 8peaker: The House will now 
take up further discussion and voting 
on the Demands for Grants under the 
control of the Ministry of Scientific 
Research and Cultural Affain. 

Shri Radhelal Vyas. 

Hon. Members who have had no 
opportunity till now will kindly rise 
in their seats. 

80me Hon. Members rose-

8bri Ragbunath 8ingh (Varanasl): 
We reserve ourselves tor future. 

Mr. Speaker: I would like to distri-
bute opportunities to all hon. Mem-
bers as far as possible. Therefore 
they will decide for themselves. 

8bri A. C. Guba (Barasat): I will 
like to take only four or five minutes 
to say a little about the history of the 
freedom movement and nothing more. 
I will speak only on one point. 

8hri T. B. VittaI Bao (Khammam): 
I want only two minutes. 

Mr. Speaker: Very well. I have 
called Shri Vyas now. 
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Mr. Deputy-Speaker: Shri Aurobindo 
Ghosal. I would request the hon. 
Members who will participate now 
that they will try to condense their 
remarks within as short a time as 
possible. 

Shri Tangamaoi (Madurai): May 
know when the hon. Minister will 

be called upon to reply? 

Mr. Deputy-Speaker: I will find • out. 

Shri Aaroblndo Ghosal (Uluberia): 
Mr. Deputy-Speaker, this Ministry is 
gettin& more and more importance 
day by day with the expansion of our 
scientific activities and technolo&y. 
Every year, before the Budget, I gene-
rally meet some of the Scientists 
Organisations in Calcutta and each 
year, complaints of the same nature 
are made. I regret to state that the 
performance of the Ministry is not up 
to the mark, they are lagging behind 
and they are not being able to cope 
with the needs of the time. It is sur-
pnsmg to see that the number of 
science students is gradually decreas-
ing in spite of the increase in the 
number of schools and colleges. 

The Minister of ScienWlc Research 
and Caltural Affairs (Shri HamaY1lD 
Kablr): Is thp hon. Member sure of 
his figures? 

Shri Aurobindo Ghosal: I am giving 
some figures. 

Shri HumayUD Kabir: One is pro-
portion; another is figure. 

Shri Aaroblndo Ghosal: I have got 
the figures of 1958. From 34 per 
cent .... 

Shrl BamaY1lD Kablr: 
Proportion is one thing; 
another thing. 

That is it. 
figure is 

Shrl Auroblndo Ghosal: Proportion 
of science students, the proportion of 
science students in relation to students 
in general is decreasing gradually. 
From 34 per cent in 1950, the propor-
tion of science students to the total 

students population declined to 28 per 
cent in 1958, and I think the ratio is 
further deteriorated at the present 
moment. 

Secondly, a large majority of the 
better type of students are still affiliat-
ing themselves to the faculty of enli-
neering and other applied sciences. 
Consequently, the Quality of the 
research students and the higher 
science students is gradually coming 
down. 

Shri Bumayun Kablr: This does not 
concern or apply to this Ministry. 

Shri Rajendra SinCh (Chapra): The 
hon. Minister can pass it on to the 
appropriate Ministry. 

Shri Humayun Kabir: Those discus-
sions were over the day before 
ye3terday. 

Shri Aurobindo Ghoaal: That dis-
cusiiiion was only with respect to edu-
cation generally, but I am talkinl 
about scientific education. According 
to the experts, the root cause of the 
slow growth ot scientific t:ducation 1s 
the lack of tacilities tor teaching 
science in the schools and colleges. 

Shri HUD1&YUD Kabir: That is the 
concern of the l£ducation Ministry and 
not of this Ministry. 

Shri Aaroblndo Ghosal: I am refer-
ring to scientific education. Here aao, 
the number of technological colleg. 
is not quite sufficient or adequate 
enough to take the students who are 
applying tor admission. 

Then, regarding the condition ot the 
present scientists, I should like to 
submit that it has not changed in 
spite of repeated demands to increase 
their emoluments and improve their 
service conditions. The first difficulty 
that still remains is financial. The 
average salary of the ftrst class M.Sc. 
in India is about RlI. 200 P.M. But 
the average monthly salary of an 
Indian scientist who works in U.K. 
is about RB. 800 P.M.; in the dollar 
area, it iI more. 'nle maximum 
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[Shri Aurobindo Ghoeal] 
salaries drawn by Indian scientists in 
U.K. and in the dollar areas are more 
than as. 2,000 and Rs. 3,000 P.M. res-
pectively. In India, on the other hand, 
a\'erage salary of the Indian scientist 
is between as. 180 and as. 600 P.M. 

Shri Humayun Kabir: Again, this 
i! not correct. The minimum that we 
pay to a lecturer in our colleges is 
Rs. 410 p.m. 

Shri AurobiDdo Ghosal: So, there 
i£ a natural tendency for exodus from 
India to the foreign countries. Some-
times, we are told that the Indian 
scientists who are abroad are not 
willing to come back to India, but 
that is wrong and erroneous. Nearly 
fifty per cent of them expect a salary 
of not less than Rs. 600 P.M., and they 
will be satisfied if at least Rs. 600 
P.M. is given, but in no case it is 
possible for them to adjust with the 
low salary that is paid in India. 

The main difficulty in India, I think 
jJ in regard to ~e 'E!mphasifl laid, 
we lay greater emphasis on the build-
ings and not on the men who work 
in these buildings. The hiiltOry of 
science tells us that science grew 
around the men who were working 
and nol In the buildings. In UK and 
other foreign countries they g.ve first 
importance to the men who work. 
Then come the apparatus, and the 
buildings come last. It is just the 
opposite of that in our country. 
Therefore, I would request the 'lon. 
Minister to change the emphasis from 
the buildings to the men who work in 
these buildings. We have the finest 
buildings in which our national 
laboratories are housed, but, at the 
same time, equally necessary and good 
conditions have not been created for 
the scientists to work in these national 
laboratories. 

The third difficulty, which we have 
voiced in previous years also is that. 
there is a sense of dllference or discri-
mination today between the dllferent 
categories of scientists. As for the 
Mient!.!ta in the first catelOry, I am 

willing to call them super-scientists; 
they are generally at the helm of 
affaa-s of the Ministry. They are the 
scientists who are living On their past 
achievements and also on the chits 
sometimes granted to them by the 
foreign guests who come to visit 
India. They are haVing the how-aIl's' 
and the 'know-ali's' of the scientirtc 
field, and they are near the Minister. 
Then comes the second cate,ory of 
scientists who are also powerful and 
who are in the good books of the 
super-scientists. But the third cate-
gory of scietinsts are the university 
SCientists, are very much ignored, and 
they are the worst sufferers in this 
respect, though they are in a majo-
rity. 

So, I would request the hon. Minister 
to see that this hierarchy of scientists, 
which breeds corruption and frustra-
tion in the minds of the ordinary 
scientists is broken in the interests of 
the development of science. 

Regarding the facilities for research 
work at the present moment, the in-
dustries in the private sector do not 
allow our scientists to have any train-
ing in the.r factories. I would re-
quest the hon. Minister to see that the 
research centres and the laboratories 
in the private sector are also forced 
to give opportunities to our SCientists. 

Professor Haldane had written an 
article about eight months ago, which 
was published in The Hindu, where 
he has beautifully dep cted the pic-
ture. He says in that article: 

"Allover the country, workers 
are regarded with jealousy by 
their superiors, who either dis-
courage originality or steal its re-
sults. I recently saw a biblio-
graphy of publication by t.'1e 
Head of a well-known Indian lab-
oratory .... ". 

This is the estimate by a fore:gn 
scientist who has condemned the atti-
tude of the super-acientists in this 
reJard. 
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I am glad that il'ecently a pool of 
scientists has been created, but that 
will not solve the real problem, un-
It!ss the problems that I have stated 
are tackled and remedied. 

Regarding co-ordination of research 
my hon. friend Shri Hem Barua has 
already referred to this. Yesterday, 
the hon. M.nister said that there was 
no aupllcatlon and there was co-or-
amaLlon. But I would like to quote 
some inuances. Of course, there has 
been, of late, some co-ordmation oi 
me work of the ddferent insututes 
under the MinlStry of ScientUic Re-
search and Cultural Alfalrs. Yet, 
much more remains to be done. I may 
cne, for instance, that All lndia Rad.o 
have their own research unit, while 
the NatIOnal Physical Laboratory have 
got their Time and .r'requency Section. 
These two orgamsatLns Virtually 
dupllcate each o..her's work. Simi-
larly, there is the case of the research 
section of the metallurgical labora-
tor.es and the Geological Survey of 
India; both have been known to 
have worked in the past on the same 
projects. What is even m"re surpris-
ing that one section in ·fue same labo-
ratory sometimt!s finds it difficult to 
get the help of another section. For 
illStance, the work in one department 
of a national i1lStitu.e remains sus-
pended for weeks, for want of guid-
ance frvm anomer. Ultimately It 
came, but through personal efforts and 
not through any regular arrange-
ments. That is why I would like to 
urge that co-ordination should be 
brought about not only between the 
different sections in the same institu-
tion but also between the dltferent Cl: 
search insti-utes, s" that research can 
be finalised in a proper manner, and 
we can get the best results in the long 
run. 

I would like to say a word also 
about the Sahitya Akadaml. ThiJI 
point has been referred to yesterday 
by my hon. friend Shri H. N. Muker-
jee also, namely that for the last two 
years, that is, 1958 and 19511, no book 
has been produced in Bengali, Tamil 
and some (,ther languages which is ftt 
for beiDa awarded a prize. It iI really 

surpnsmg for us to know this, be-
caUSe the hon. MilUater is h.mself a 
writer in Bengali, and I think in all 
humility that even an article that is 
published in the newspaper CIlat'Ura-
n"a is quite fit for getting a prize 
from the Sahitya Akadam., as I jUdge 
that standard at the present moment. 
Therefore, they should give more at-
tention to these things. Otherwise, 
the whole system of award will be 
looked dvwn upon by the people 
there. 

Then I would like to say something 
about the HistoT'JI of the Freedom 
Movement in India.. Reference wu 
made to this book yesterday. 1 had 
also purchaSed one copy of it, when 1 
found that there was a rvw in literary 
circles about the writing of this h.s-
tory. In my humble opmion also, this 
is a history dealing with all other 
things, all other incidents of the world 
except our freedom "movement. 
Though it is the first volume, the ten-
dency with which it has been pro-
duced does not really prove that the 
author w.11 deliver the goods in the 
subsequent volumes. 

Shri Baup (Tenall): How can we 
say that? 

8br1 AarblDdho 0h0ea.I: Therefore, 
We are afraid of the future volume., 
and I support Shri H. N. Mukerjee 
when he says that the book should be 
wi.hdrawn. 

8br1 Raap: No, no. 

Sbri Aarobilldo Gboul: Thia book 
has neglected to give many other 
details and many other confticts which 
led to the 1857 movement. 

Shri Raap: It ahould be .upple-
mented. 

Slut Aaroblado Qbe.1: LuUy, I 
would like to say a few wordll abolJt 
our cultural delegatioIa. I will quote • 
recent incident. A c~n erence II 

going to be held in Cairo and two 
delegates are belng aent from here-
both han. Members of thiJ Parlia-
ment. The eXPenlel of one delegate 
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have been met by the Congress Party; 
while the r~  refused to meet the 
expenses of the other, he is being sent 
by the Ministry as a cultural delegate. 
This sort of hobnobbing as between 
G vernment and a political party 
should not be tolerated. I request the 
Minister to look into this alair. 

Mr. DePllty-Speaker: Shri A. C. 
GWla might have the five or six minu-
tes he asked for. 

Shrl A, C. Guba: Mr. Deputy-Speak-
er, Sir, 1 had no intention of taking 
part in the debate on the Demand; 
for Grants of this Ministry. I think 
the hon. Minister has been carrying 
on the work quite sat.sfacbrily. 

I have only a few words to say 
about the History of the Freedom 
Movement in India. Dr. Tara Chand 
is an eminent scholar. So it may not 
be quite proper for me to sit in judg-
ment over his performance. But the 
b ok has come out in the name of the 
Government of India, as a publica-
tion of the Government of India. This 
has a long history. There was a Cen-
tral Board of Advisers or someth ng 
like that to prepare a history or thc' 
freedom movement. Suddenly that 
Central Board was ~. s e  or dis-
solved and this has been made a one-
man assignment and Dr. Tara Chand 
has been asked to write the history. 

At the very beginning, I should like 
t,o say one thing. He has made a ve:'y 
~ distinction between freedom and 
lnde}.>endenoe. I do not think the 
'House will agree w'th him that inde-
pendence is a necative concept. H 
says: 

"'Independence is a negative 
concept. Its implication is ab-
, sense of dependence; it has no 
positive connotation .... " 

It is a very dHftcult idea for lI'; 
agree with, because from the Indian 
nutlook the corresponding Sanskr;t 
\Vord for independence is swadhfft4ta. 
Tt is very much a positive concept. 

Shrl BajeDdra Sbach: On a point of 
order. Is it relevant for us fA). dis-
cuss the merit of this book here in 
this House? 

Shri A. C. Guha: Surely. It has 
been published by the Government. 

Mr. Deputy-Speaker: Yes. 

Shrl A. C. Guha: It is not merely 
a question of derivative meanmg of 
the word 'independence.' The word 
'independence' is not just a negative 
concept without any positive concept. 
But he has made a distinction beween 
independence and freedom. I feel 
that this is distinction without any 
difference. 

Another astounding theory he has 
propounded is this: 

"As a result of the British inter-
vention in the eighteenth century 
India lost independence, but under 
British tutelage which lasted 
for nearly two centuries it gained 
freedom". 

I cannot understand in what sense the 
author has been able to say that under 
British tutelage India gained indepen-
dence. In the Oxford Dictionary, I 
find the meaning of the word 'tute-
lage' explained thus: 

"GuardiaD.ship, office or func-
tion of a guardian, protection, 
acre, instruction, tuition'. 

Are We to understand that the British 
took care of India s:mply because 
India was a minor nation just a child 
to be taken CaN of by a major nation 
like Britain? This is an astounding 
e~ r  and if the author proceeds 
with this idea that under British 
tutelage India gained its freedom, the 
whole outlook of the book will be 
vitiated. 

Then again-

"A$, a result of the British inter-
vention in the eighteenth century 
India lost independence". 
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It is not a question of British inter-
vention; it is a question of British 
conquest. The difference between the 
wo.rds 'intervention' and 'conquest' is 
not only quantitative but radically 
qualitative. But this is the outlook 
with which the author has proceeded. 

The entire book is to be completed 
in three volumes. This is the first 
volume and in it he has written, as 
others have said, about everything 
except.the independence struggle. It 
may be intended to be a sort of back-
ground study. But here also I cannot 
understand why he has devoted Sl) 

many pages to the development of 
European economic system, e.g. mano-
rialism, mercantilism etc. In two sec-
tions, in two different chapters, he has 
dealt with the development of Euro-
pean mercantilism; and European 
mercantilism and the manorial systems 
are hardly of any relevance t:> the 
history of the Indian freedom strug-
gle. 

Then he has sa:d that the history of 
India's freedom struggle is a dialectic 
process. So naturally it must be 
divided into three stages. This is the 
first volume, which is to be the 
thesis. The next volume will contain 
the anti-thesis and the third will 
surely end in the synthesis. If this 
is the thesis, it has nothing to do with 
such movements in India. What has 
been said in the first volume has hardly 
anything to do with India's struggle 
for freedom or the Indian renais-
sance movement. It has very little 
to do with Indian history. Of ourse 
there are some chapters on Indian 
history, but the main attention has 
been devoted to the development of 
European society, the European eCO-
nomic system, European mercantilism 
and commercialism etc. There are 
also some chapters on the Moghul Em-
pire and other things also. 

If the first of the three volumes is 
entirely devoted to extraneous thinlS. 
I do not know how he will c::ver the 
entire story of the freedom movement 
in the othtr two volumes. He has 
not touched on the 1857 riling. He 
baa not even touched on the advent of 

Ram Mohan Roy. He was in doubt 2S 
to from which date he should start 
the h.story of the freedom struggle. 
He suggested 1885, the year of the 
birth of the Congress Party, and said 
that the ConlI'ess is just the result of 
certain other impacts. So he mention-
ed 1857 and said. 'No, the sepoy rising 
is also the result at certain other im-
pacts'. He has declined to accept thE' 
date of the advent of Ram Mohan 
Roy as Ram Mohan was also the 
"product of the impact of British con-
quest". Therefore, he has gone to the 
"earliest stages"-the entire history 
of European commercialism, the Euro-
pean economic and social system and 
the downfall of the Moghul Empire in 
India. 

Of the last two chapters, 'Social and 
Economic Consequence of British 
Rule', in the first he has dealt with 
the disintegration of moral economy 
and goes up to 1830 or something like 
that. But in this history I have nol 
found a word about the anti-indigo 
plantation movement, which was a 
very great movement of national im-
portance at least so far as the entirl.' 
e s~ern India was concerned. It ~ 

the first agrarian movement in Indie. 
I think Professor Ranga and other 
students of Indian history or the 
Indian economic movement will surely 
give a proper place for the ant -indi'J 
plantation movement in the Bihar-
Bengal area. Practically, the enti"e 
eastern India was very much affected 
by the indigo plantati' n and by thj, 
movement against indigo plantation 
I do not find any mention made of 
that. I do not say that I have read 
the book carefully, all the pages, but 
I have tried to find out whether er~ 

is any reference in that to the Ant· 
Indigo plantation movement. 

Then, ab:lut cultural history. Thougn 
there is a chapter on cultural life eve" 
the names of Kabir and Chaitanya 
have only been C8l'ually mentioned. I 
find the name of Chaitanya and Kablr 
mentioned only once. The names of 
Surdas, Ram Du, and Ravidas hav,. 
not beell mentioned at all. AbolJl 
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the cultural developments of the 
medleval ages to which he has devot-
ed a nwnber of pages. there is men-
tion Of mostly irrelevant things. 1 do 
not think. he has been able to make a 
correct estimate of the cultural move-
ment in India. particularly. of the 
medieval saints who contributed not 
only to Indian culture but also t(1 

world culture in the form of trying to 
have a synthesis between Indian cul-
ture and Islamic culture. 

So, when the boJk is coming und\!r 
the auspices of the Government of 
lndia, there should be a complete re-
arrangement so .that the next two 
volumes at least may be really ~

voted to the freedom struggle w.th due 
attention to all i:s aspects and with a 
proper appreciation of its c r ~ . 

1 do not suggest that the book shOllld 
be withdrawn. 

An Hon Member: It should be with-
drawn. 

Sbrl A. C. Guha: That, 1 think. 
would be too much to suggest. But, 
anyhoW, this is not the way in whirh 
the history of the freedom movemel.1. 
in India should be written. There 
snould be a proper committee and per-
sons who have had some knowledge of 
the freedom struggle should be aSSJ-
c.ated with it. There are many schol-
ars who can be associated with t!le 
writing of this history. I think Govern-
ment will re-consider the whole ques-
tion of giving this assignment to one 
man and to one. who. from he pl:r-
formance of the first volume, has not 
discharged his function in a satisfoc-
tory way. 

Mr. Deputy-Speaker: Shri Mahanty. 
I should like to repeat that be should 
be as brief as possible. 

Shrl Mahanty (Dhenkanal): Sir. it 
is rather odd to discuss a book in the 
course of a debate on a Demand. But 
,ince 1 find that the Hist01'1l of Free-
dom Movement in India by Dr. Tara 
Chand has so much clouded the deli-
berations on the Demand, I feel tempt-

ed to offer my comments for whatever 
they are worth. 

The fact has to be remembered that 
a writer is a creative artist. and much 
more a historian. Had the Government 
thought or had the House thought of 
having a stenographer to take down 
dictations--whatever we dictate--then 
I am sure they would not have wasted 
the talents of a writer of Dr. Tara 
Chand's eminence. The spectrUm of a 
historian is wide in that there is scope 
for difference. And, 1 believe. the 
proper forum for debating this is, cer-
tainly, not the House. but it is provid-
ed elsewhere. 

Then, again. the fact has got to be 
remembered-QIld it is a bitter and 
painful fact-that the ferment of 
Indian renaissance was brought to thi3 
country by the British. It is one thing 
to say that the British were imperial-
ists. And we are proud that we have 
had to fight agemst them and all that. 
But the fact has to be remembered 
that the ferment of renaissance in this 
country was brought by the British. 
(Interruption). I am talking of renais-
sance. 1857 is a historic incident. 

Again, what is the 1857 movement? 
Who were the leaders of the 1857 
movement? Certainly, not these re-
cen t Congressmen. The leaders of the 
1857 movement were .. (Interruptionl). 

Sir, let me not be interrupted. 

Mr. Depaty-Speaker: Order, order. 

Sui BaJendra Slqh: Sir. he would 
like to be corrected by anybody. He 
has given eomething which is not cor-
rect. 

Shrl MahaDty: The leaden of the 
1857 movement were neither the Con-
gressmen nor the P.s.P. men. 

Shrl Bajeadra Slqh: Nor were they 
the Ganatantra Parishad men. 

Shrl Malwtt)': The Ganatantra 
Parishad can have a cer1ain claim in-
direcUy because you will flnd that tile 
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potentates of Agra and Oudh were the 
leaders of the 1857 movement. They 
were not the people in the sense the 
P.S.P. would like to be talked about. 
So, let us face facts. 

There were Q number of rebellions. 
The scope or object of the rebellions 
was not to attain Indian freedom. 
There were some rebellions to which 
references have been made. In Orissa 
also ~e were some. In Hazaribagh 
there were some. 

Shri Rajendra Singh: This sort of 
debate should not be allowed to conti-
nue. After all, it is a matter of history. 
Whatever is said here will be going on 
the records. He is saying something 
which ..... . 

Mr. Deputy-Speaker: He has made 
his point. Because that had been per-
mitted in the first instance and criti-
cised, it is difficult for me to stop the 
other Members from referring to that. 
But, certainly, it is desirable that we 
should not go into details and take the 
arguments one by one and saying that 
this is not correct and all that. (Inter-
ruption). It should not be done in that 
manner. 

Shrl Mahanty: I do not want to cast 
aspersion on the freedom movement. I 
was merely pointing out that there are 
ways of interpreting and that there are 
ways of looking at history and it per-
mits of differences in viewpoints and 
unless those differences are properly 
apprecia ted ....... . 

8hr1 Rajeaclra SlDch: What about 
his observations regarding history, 
Sir? 

Mr. Deputy-Speaker: Order, order. 
The hon. Member has made his own 
contribution also by these interrup-
tionsl 

Shri Mabanty: I can give the hon. 
Member my arl\lDlen1a but I cannot 
give him the sense to understand. 

Mr. Depaty-Speaker: I would advise 
them to sit in the lobbies and dJacuaa 
and decide. 

Shri Mahanty: How can I 8110 make 
him understand, Sir? I can only glve 
my arguments. 

Shr! Rajendra SlDch: So far as the 
standard of debate goes, he has to res-
trict himself. 

Mr. Deputy-Speaker: Both are very 
intelligent Members. I would request 
the hon. Member who is speaking Just 
now to move forward in order to be at 
some distance from the other hon. 
Member. 

Shri Mahanty: I am grateful for 
your protecuon, Sir. 

What I was trying to say was that I 
have no intention to go into this 
matter. 

Mr. Deputy-Speaker: I hope there 
would not be any attacks from the 
rear. 

Shri Mahanty: Sir, coming to the 
Demands, initially when I thought of 
participating in this Debate 1 thought 
of doing so for a simple request; and 
that is sbout the Archaeological Li-
brary. The Cen traJ Archaeological 
Library that we have in Delhi is one 
of the institutions where you will find 
the accumulated treasure not only of 
Indian but international scholarship. 
It has been preserved for generations 
to come. 

Today we find many imarats cOmin, 
up, all kinds of cement structures, 
overcrowding and towerin,. But, when 
we come to the Central Archaeolo,ical 
Library and Museum, we find it is a 
dingy cave where no light penetrate •. 
Only the other day, I had been to the 
Library for some reference. I wanted 
a journal. Would you believe that in 
Delhi I had to enter the ltack room 
which presented the picture of a cave 
lost in absolute d:arkneu? This is 
what happened. The Librarian wu a 
courteous penon; and he brought out 
a torchll,ht from his drawer. It was 
2 in the afternoon; and the Librarian 
was litting anned with two torches, 
with 6 cell 'eveready' batteries. The 
Librarian is supposed to handle much 
better thinp. 
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Mr. Deputy-Speaker: Perhaps, he 
was deliberately doing it to escape the 
notice of everybody. 

Shri Mahanty: He was sitting in the 
open. The torchlights had to be 
brought out. In that cave one has to 
search for these treasures like Ali 
BabJ and Forty Thieves. That is the 
impression that is created when you go 
to the Libnary. 

Then, there is the reading room. The 
reading room is a small table around 
which so many scholars have to crowd 
together. You cannot find scho.arship 
there because what you find is mere 
~oss  because of the proximity of 
men round such a small table. It 
speaks volumes about the sense of 
values that prevails in this Govern-
ment. When you are building such 
huge buildings, why can you not have 
a respectable building to house all 
these treasures where really scholars 
cen go and work? 

There is another aspect to which I 
would like to invite the attention of 
hon. Minister during the short time at 
my disposal. I relates to the cultural 
delegations. I have been saying that 
the culture of India is of a multi-hue 
pattern. In our national culture, the 
Indian culture, the various regional 
cu.tures of our country must be re-
presented and that too in their proper 
perspective. If the hon. Minister cares 
to go through the composition of the 
delegations, he will find particular 
areas are being favoured. Culture is 
a matter which does not permit of 
partisan considerations. Culture is a 
matter which unites; culture is a 
matter which ennobles. But the way 
in which the Cultural Affairs Ministry 
is hand ing this matter suggests that 
culture permits scope for bitterness. 
for regional, partiSlllIl and parochial 
considers tions. 

There is another aspect about these 
Akadamies. I still remember the in-
augural address which was delivered 
by the late Maulana Abul Ka'am Azad 
in the CE'ntral Hall inaugurating the 
Sahltya Akadami. The Akadamies are 

not merely bureaucmtic appendages. 
The Akadamies, and more so the 
Sahitya Akadami, in order to command 
respect from the writers must have 
standards of their own. It pains me to 
say that our Sehitya Akadami has not 
been able to evolve any standard. As 
has been said by many authors, there 
may be instances where awards have 
been made for considerations not of 
literary merit aione. Last year I had 
to point out that there must bf some-
body to lay some objective yardstick 
for assessing literary works. If literary 
works are going to be assessed in 
Government Departments by men who 
by no imagination, by no standard, are 
capable of judging those works, it is 
not only an insult to the authors, but 
also it goes against the very funda-
mentals of Sahitya Akadami. In that 
context, once again I take this occasion 
to plead that there should be some 
hard thinking and some norms should 
be laid down. 

N ow we come to 
Akadami. In Lalit 
again ..... . 

the Lalit Kala 
Kala Akadami 

Shrl Blmal Ghose (Barrackpore): It 
is a nice name. 

Shrl Mahanty: My hon. friend is 
interested in nice names--I can under-
stand it. What I am saying is that 
Lalit Kala Akadami also functions out 
of its own prejudices. You visit its 
ga.1ery. What do you find? You find 
only a particular school of painting is 
being patronised. The history of art 
can permit of many nuances in paint-
ing. Why should there be only Jamini 
Roy's paintings to start your National 
Gellery? I would like to know from 
the hon. Minister whether he is going 
to appoint a committee to buy these 
art objects. Otherwise we would find 
that the purchasing of art objects and 
paintings permitting a lot of parochial-
ism which should not be permitted. 

Lastly about Sangeet Natak Aka-
dam!. It has produced more scandals 
than sangeet or natak. I do not know 
what has happened to the case where 
the Secretary of the San,eet Natali: 
Akadami was involved. 
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In conclusion I would like to say 
that this Ministry within its own limit-
ed resources and scope is doing won-
derful work. But I am sure its beSt 
could be better and in order that the 
Ministry is capable of achieving any-
thing worthwhile it should redeem it-
self from that bureaucratic and wood-
en-headed approach. Otherwise there 
is futUre for neither culture nor 
scien tific research. 

Dr. ~ n s n r (Bhubaneshwar): 
Mr. Deputy-Speaker, Sir, the Ministry 
has in the very first sentence of its 
report steted that they have worked 
very s-atisfactorily and they have very 
confidently stated that the year was 
marked by an increased tempo of acti-
vity in all fields, both direct and m-
direct. Of course, I congratulate the 
Ministry for this proud statement. But 
at the same time I am disappointed 
tha t the Ministry is not able to cope 
with the increased needs of our people 
for progress through science and tech-
nology. 

Sir, first I will deal with the vigllan 
mandirs. It was proposed by the 
Planning Commission that during the 
Second P ,an period there would be 
about ninety to one hundred vigllan 
mandirs established throughout the 
country. This is the last year of the 
Second Plan. Government have till 
now established only thirty-eight vig_ 
lIan mandira. This year they expect 
to establish four more. On the whole 
the progress of establishing vigllan 
mendir8 has been only less than 50 per 
cent. 

Our country is a country of villages 
where more than 80 per cent at the 
people depend on agriculture. The 
object of establlshin, these viavan 
mandin is to impart scientiftc know-
ledge which is very vital for the pe0-
ple, to improve their standard and to 
teach them imProved methods of agri-
culture. The slow progress that has 
been made in the establishment of 
these ,"wan mandira shows how ne,-
li,ent Government is towards the rural 

people. We all feel that proper 
attention is not paid to the villages 
and the rural people and that is subs-
tantiated by the Government's inabil-
ity to establish the required number of 
v.igyan mandirs in rural areas. In this 
connection I also want to submit that 
Government should see that these 
vigyan mandirs should teach improved 
methods of agriculture, environmental 
sanitation and hygiene, improvement 
of livestock and also how best they 
can control pests and preserve their 
foodstocks. That is also not being 
done. There must be literature in 
their own language which could be 
easily understood by the villsge peo-
ple. I have seen that people are very 
eager to better their conditions. But 
the Government is not able to cope 
with their eagerness or their enthusia-
sm. They only say that they have im-
proved in every aspect, both directly 
and indirectly; I would say rather 
that they are not looking into the other . 
aspects of the thing. In spite of this 
they have mentioned in their report 
that they have progressed well. Com-
ing to the National Atlas Organisation, 
I would say that there should be an 
atlas for industry; it will show where 
the industries have been established 
in the country and will indicate the 
regional disparities in the establish-
ment of the industries. It will help 
to solve the problem of the disparity 
in growth. As regards the Central 
Salt Research Station, I am glad that 
they ere doing very good work but I 
am 50rry to find that the industries 
are not taking advantage of the 
researches. I hope that there should 
be proper co-ordination between the 
industry and the research institutions 
and the researches that ere done there 
should be properly popularised 
amonJst the industrialists. 

13 ...... 

The Leather Institute at Madras 11 
also doinr rood work and we are one 
of the best countries that produce the 
largest amount of raw hides and lkins. 
There ia ample market throughout the 
world for these articles but due to lack 
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of proper, efftclent and adequate re-
search in this regard, we are not im-
proving this industry. I hope there 
should be more work in this regard. If 
the research made in the Central 
Building Research Institute at Roorkee 
is not according to the conditions of 
our country and in our villages, no 
useful purpose will be served. They 
may be doing some work which is not 
required for the common people ~  I 
request that attention should be gIVen 
to the conditions that obtain here and 
the methods by which we can solve 
our problems. 

Lastly, I would say a few words 
about the Odlssi d6nce 'and music. In 
1959, the hon. Minister was pleased to 
say that the expert committee appoint-
ed bv the Sangeet Natak Akademi re-
cognition of Odissi would submit its 
report soon but, I do not know what 
has happened during these 24 months. 
The committee has not yet given its 
report. Nothing has been decided end 
I do not know what are the difficulties 
of the committee. If that committee 
Is not working. another committee may 
be appointed but the matter must not 
be delayed. 

While replying to the discussion on 
Dpmand!l in 1959 the hon. Minister was 
pleased to say that arrangements were 
being made to print the rare manus-
cripts that are with Natyacharya Kall-
charen Patnaik. My Information is 
that nothing has been done. I do not 
know how far the pT'omi!le of the 
Minister is going to be fulfilled. 

Dr. Melkote (Ralchur): Mr. 
Deputy-Speaker. it is heartening to 
learn that the Ministry has been able 
to open about 196 technical schools 
which are caned polytechnics and 
about 97 engineering colleges. Various 
other Minlstries, particularly the 
PWD. witnessed in the First Plan 
periOd the lack of these personnel 
and therefoT'e there was difficulty of 
spending money allotted to them. If 
in the Second Plan We have made 
consideMlble progress in this field in 
the different activities of the nation. 

all that has been possible due to the 
work that this Ministry has been 
doing in getting these colleges start-
ed. 

While this is a very heartening fea-
ture, last year I had made out a 
point that the number of students 
that were belng admitted are still 
insufficient to meet the needs of the 
country and I said that training 
should be given to the students In 
the evenings if they are alreAdy em-
ployed and had the necessary basic 
training. I do not know what the 
Ministry has been doing in this 
direction and almost no information 
is available in any of these reports. 

I also made another suggestion and 
the hon. Minister said that it was a 
very good suggestlon which should 
be accepted and he promised to look 
into it. That was about the diversi-
fication of the different types of traIn_ 
ing. I brought to his notice last year 
that in Zurich there weT'e about 67 
courses and the hon. Mini'ster was 
telrng me sometime back and in UK 
there were about 220-30 COurses in 
these polytechnics. 'In most of our in_ 
stltutions, it Is about 3 and in some 
it is 5-6. By diversifying these 
courses, many more students would 
be able to come in. Most of the 
students that pass Matrlc or the pre-
university classes would be able to 
get into these courses and not make 
a rush to the science and arts col-
leges. That would also give them 
substantial avenues of employment. 
Even with regard to this not much 
information is available in the bro-
chures that haVe been supplied to us. 

It has been said that the Govern-
ment of India had been conslder;ng 
the starting of a National Science 
Museum. One such museum for the 
whole country is insufficient. India 
is a very big place. Such museums 
can be seen In some countries, which 
are not as big as any of our States, 
in Europe. These national museums 
of the higher type ought to be pro-
vided for each State. When I say 
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National Science Museum I hope it 
covers all the natural sciences that 
one knows. Even so, the starting of 
one ~ museum in the country is 
certainly welcome so that the student! 
may go and learn everything they 
can. If one goes to the Natural 
Sclf-nce Museum in London, one can 
easily see that students from the teen 
~es of 14 or 15 and even m-aduates 
f!0 there and sit there and learn 
thinf!s. There are people who teach 
ccor n~ to the needs of e~e boys. 
Our mll!!eums have got to be pro-
vlnp.d with tho!le facilities for the 
s en ~ to handl!, the material that 
is IIv!l.!lable and at the same time good 
c"lre ;s to be tllken. 'I hope the hon. 
Minl'!ter has in view all these possi-

1 e~. 

t hllve seen some of the'!" Virryan 
Mandirc; in a few places. There are 
about 30-40 of them. as the reDOrt 
sa:vs. But the:v lire very poorly eaulp-
ped and there is hardly anything 
worth seeing there. A good deal of 
work is yet to be done. If we have 
got to take the knowledge that is 
IIva:lable in the world many more 
will not only have to be started but 
the quality and content also have got 
to be improved to a large extent. I 
hope the Ministry will pay attention 
to this aspect of the question. 

The best part of the whole report. 
though that is not avaUable here, is 
this. I understand that in Hyderabad 
they are going to start a women's 
polytechnic. Possibly, it has been de-
cided to start such courses in other 
places also. This is one more new 
venture which is most welcome. But 
what are the courses that would be 
made available there. One does not 
know. I hope it would serve the 
needs of OUr women and at the same 
time the needs of the community and 
the country at large. 

These are the few remarks, Sir, that 
I thought of makin" but as 'I think 
that progress in all directionl il 
necessary the money that is provided 
should be spent by this Ministry to 
the last paisa. 

Shl'l L. Aehaw Slnll'h (Inner Mani-
pur): Mr. Deputy-Speaker, Sir, as 
we have received a very good report 
on the working of the different de-
partments under this Ministry, I 
have only a few observations and 
suggestions to make. 

The most important thing is about 
the role of scientiftc research in the 
economic and industrial development 
and planning of this country. Here 
the Council of Sclentiftc and Indus-
trial Research plays a dominant part, 
and I congratulate the Ministry 
because the grant of Hos. 4 crores 
which was available ciuring the last 
year has been increased to 
Rs. 4,95,00,000. 

But, Sir, though it is welcome I feel 
that it is not adequate if you look at 
the tempo of our programme of indus_ 
trialisation. 'It is a matter of pride 
and satisfaction that the results of 
the work done by our national labora-
tories and other institutions and also 
of the sponsored sc;entlftc research 
projects have been recognised in some 
form or other by foreign countriell. 
We feel very proud of Our scientists 
and technicians. But I feel that the 
question of their pay scales and 
allowances has not been dealt squarely 
and fairly. We have to do a lot In 
this respect. We have to imprOve the 
condition of their service in order to 
attract them for scientific research. 

I have to submit here that the situa_ 
tion is rather anomalous. We feel 
there is a shortage of technical per-
sonnel in the public sector as well as 
in the private sector. But most of 
our young men who have been trained 
a broad and who have been trained 
here, most of our young men with 
foreign qualifications as well as 

• Indian qualiftcatlons find it very 
difficult to get suitable jobs. On 
behalf of the Ministry it hal been 
said very often that enough of in-
centives have been given in the form 
of advance increments and ~r  

promotions. Sir, these incentives are 
not enough. Something bas to be 
done with regard to the aecurity of 
their service as well a. the safety and 
security of their career. 
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The Estimates Comm'ttee has ob-
served that the results of the work 
done by our national laboratories and 
scientific research institutions have 
not been quite commensurate with 
the expenditure and the financial out-
lay on the"e institutions. It seems 
'here ;s something wrong. I feel the 
atmosphere is not conducive for 
scientific research. We have got 
complaints, and these complaint!'; are 
'all wen founded. I find that some of 
OUr people who are the authorities of 
these institutions or Laboratories 
haVe not got the scientific sp'rit or 
the scientific approach. We find that 
they bring in some other considera-
tions. Poli'ics also has entered into 
the working of some of these institu-
t:ons and laboratories. Our junior 
research workers feel very much dis-
contented and disoouT'8.ged. When a 
certain result has been worked out by 
some of the junior people, they do not 
find their names when the final re-
sult is published. They find that all 
credit is appropriated by the Direc-
tor or some other senior worker of 
the institution. To that extent, Sir, 
they are very much discouraged. 7 
suggest that the Government should 
do something to get rid of this situa-
t'on and also to inspire a feeling of 
confidence in the scientific world. 

I would l'ke to draw the attention 
of this Ministry to another point, and 
that is about the time-lag in the 
commercial exploitation of the new 
inventions made by the national 
laboratories. It Is reported that some 
of these results take a very long 
time before they are exploited on a 
commercial basis. Sometimes it 
takes two to four years. It is found 
to be a lengthy process, and I think 
we should do something by way of 
systematic planning so that these re-
sults may be utilised In a successful 
manner. 

It is learnt that 50 per cent of the 
processes released by the Council of 
Scientific and Indus+rial Research 
would not be commercially exploita-
ble. 'It has been reported that up to 

December 1959 as many as 534 inven-
t'.ons were made by our national 
laboratories and other institutions in 
India. I want to know from the 
Minister the up-to-dlf;e figure of the 
inventions of these national labora-
tories and institutions and also the 
details as to how many of these in-
vent:ons have been exploited com-
mercially on a profitable basi". 

In this respect, Sir, I feel that our 
industries are also to bl'ame 'because 
they do not take enough ~ eres  in 
the results produced by these 
laboratories. I would suggest that 
public '"ector industries should take a 
lead in this matter and they should 
show greater willingness to utilise the 
results of these nation'al laboratories. 

In a number of countries we find 
that the industries themselves spon-
sor the work of scientific research, and 
whenever there is any new invention 
or innovation in respect of a tool, 
equipment or process, the worker or 
the techn 'cian who produced it is 
amply rewarded, he is given due re-
cognition. Here also we should do 
something by which we can focus the 
atten'ion of our young men, techni-
cians and workers in the industrial 
field so that they may be tempted, 
they may be inspired to find 
new innovations in the techni-
ques, in the processes of our industrial 
production. 

Then '1 come to the cultural aspect. 
There is a commWee set up to orga-
nise the Ramayana Mela in U.P. The 
Mela is to be organised in Chitrakut 
and correspondence is going on bet-
ween the State Government and the 
Committee which will deal with the 
different aspects and draracters of 
Ramayana and also the different 
books published in the different 
Indian languages. The State Gov-
ernment has promised help in the 
matter. I would requests the hon. 
Minister and the M'nistry to look into 
the matter and help the Committee 
and see that the work of the Com-
mittee is made a success. 
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I now come to some problems re-
lating to Manipur. I find that there 
is no provision for 'a polytechnic in 
this State. There is no proper facil.ty 
for technical education. There is one 
industrial training imtitute, but the 
facilities provlded there are not 
adequate. While we have so many 
polytechnics and engineering colleges 
throughout Indi'a, we feel that we 
should also have one. Tripura has got 
one. 'I request the han. Minister to 
make some arrangement for setting 
up a pol,technic in Manipur. I con-
gratulate the M;nister because a pro-
vision of 'about Rs. 2.75 lakhs has been 
made as a building grant to the 
Central College of Manipur at Imphal. 
The people coming from outside are 
put to much inconvenience, because 
there is no hostel accommodation. 
When they want to learn Manipuri 
dance, the construction of a hostel is 
as important as the construction of a 
building. But I would like to submit 
that the wo!'king of the college is not 
at all satisLtctory. There is a lot of 
governmental interference in the 
working of the institution there, and 
I request that the govering body 
should be reconstituted and the 
working of the institution and the 
courses of study should be reorgani!-
ed. I would also reque3t the Minis-
ter to make some provision for an 
anthropological survey of the different 
tribes and linguistic groups in 
Manipur, because that will help the 
national and emotional integration of 
the different tr:bes and communities 
livng there and thus help the under-
s1anding about eastern India. 'It is 
very important. 

Lastly I feel that in the matter of 
setting up vigyan mandirs and the 
popularisation of science by the publi-
cation of scient'fic subjects in regional 
languages, we have been very much 
neglected. I request the Minister to 
m'Bke some provision for the setting 
up of vigyan mandirs and cultural 
centres in that conmer. 

There has been a representation 
made by some of the scholars for the 

2333 (Ai) LSD-5. 

publicatiOn of all Manipuri manu-
scr pts and I request the Minister to 
look into this aspect also. 

'Jr. Deputy-Speaker: Shi'i H. N. 
Mukprjee has written to the office that 
when he was called in the first ins-
tance he could not intimate the num-
bt'r of cut motions that he wanted 
te> move. He has conveyed to me that 
he wanted cut motion No. 758 also to 
be considered as moved. In addition 
to those that have already been 
c'rculated to hon. Members, cut 
motion No. 758 also is allowed to be 
moved. 

DeSIrabiLity of withdl awing from 
eirculati01! the first volume of the 
History of F'reedom Movement. 

SlJri II. N. Mukerjee (Calcutta· 
~n r  I beg to move: 

"That the demand under the 
hl'ad Ministry of Scientific 
Research and Cultural Affairs' 
b€' reduced by Rs. 100" (758). 

Shri C. R. Pattabhl Raman (Kum-
bakonam): Sir, 'I rise to support the 
Demands of the Ministry of Scientitlc 
Hesearch and Cultural Affairs and in 
'doing so, I wish to repeat the'tributel 
t hat I paid last time to the Minister 
in charge, who is not only a scholar 
but also writer and a great student 
~  far as culture is concerned. 
Straightway, with your leave I shall 
refer to the book published ~ er the 
auspic('s of the UNESCO. Dr. Aney, 
on ano'her occassion, referred to the 
publication under the auspices ot the 
UNESCO about ancient civilisations, 
that is, The History of the Scientific 
• and Cultural Development of Man-
kind. It is true that Sir :U:onard 
Woolley, who is one of the emim'n' 
scholars with an international reputa-
tion and another scholar are associated 
with the work. r find that or~ u-
nately it is still on the tapis and Is 
open to revision, r sincerely hope 
that the Ministry will take s·CPs to 
prevent this publication going a. it 
does. 
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[Shri C. R. Pattabhi Raman] 
'In that book you will find that the 

entire Aryan civilisation is dismissed 
in about ten lines. I shall quote from 
a speech delivered by Prof. R. C. 
Majumdar at the Bhandarkar Oriental 
Research Institute. He says: 

"After a description of the Indus 
Valley Civilization, its overthrow 
is ascribed to the conquest by the 
Aryans. and then he 
quotes: 

'Aryan victory seems to have 
involved wholesale mass'acre-
the bodies of women and 
childern lie amongst the 
ruins of the houses-and 
there was no chance of any 
trade revival undcr the rule 
of the barbarians'," 

Else .... here. the Rig Veda is tersely 
dismissed in these words: 

"The Rigveda is the epic of the 
destruction of one of the great 
cultures of the ancient world," 

They are very cocksure aboul this. 
They do not seem to have any doubts 
about it. But I take a bet. They 
have not touched or read a few lines 
of that great Veda. Again, they have 
also referred to various dates and the 
ved ic periods of civilisation. There 
is the smug assumption by the 
historian that all history started about 
10,000 years ago and anything histori-
cal happened before ptolemy and the 
Chinese dynasties and various dyans-
ties of ancient Indian civilisations. 
l't they have read Prof. Krishnan's 
book written in Tamil. entitled 
The Age of the World. they would 
have found that the four lIugas of the • 
Hindus are nearest the date or mark 
in so far as the age of the earth 
is concerned. 'It is just possible that 
there were many. many civilisations. 
Just suppose you and I alone are left 
and the rest of the world is destroyed, 
and we alone are left 

Mr. Deputy-Speaker: I should not 
like to survivel 

Sim C. R. Pattabbl Raman: I should 
like to survive with you. Supposing, 
We are left with a few reams of 
paper and a pencil and we write that 
this was the age of internal combus-
tion engine, jet planes and motor-cars, 
the generations making a fresh start 
would not believe it, unless they see 
these things in existence. Therefore, 
it is just possible that there were very 
many civilisations. But it is very 
wrong to assume things. I sincerely 
hope that this astute Ministr'Y, which 
consists of experts and, if I may say 
so. of great prefessors for whom I 
have regard. will put an end to this 
sort of publicatiOn under the auspices 
of U,e UNESCO. Dr. Aney has 
spoken with fervour about this. and 1 
do not want to add to what he has 
said. 

Straightway. I shall also proceed to 
say a few words about Dr. Tara 
Chand's book. I really understand the 
feeling,; of the House on the freedom 
movement. The freedom movement 
is referred to in this book in a ce."tain 
manner which, to say the least, is not 
compl'mentary to the freedom move-
ment itself, The first volume has 
come. I do not at all support what 
has has said, But once we choose 
the historian-he is an author and a 
historian with some reputation and 
some standing-can we doctor what 
he has to say? It is impossible in 
India to do so. In o'her countries. 
it may be possible. 'I just want to 
tell Shri H. N. Mukerjee that in 
other countries. you can give instruc_ 
tions to write in a certain m'anner. 
But here, once you choose the man, 
he has got independence. We could 
reject the book and ask him to write 
with the COITect prespective and I cer-
tainly hope that there will be improve-
ment in the 'Subsequent publication. 
But I wish to say. in defence of the 
Ministry, that once you have chosen-
and it is not denied that Dr. Tara 
Chand is . . ,( Interruption) 

Shl1 D. C. Sharma (Gurdaspur): 
I think it is going to be a Government 
of India publication; it is going to 
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have the stamp of the Government of 
India, and so, I feel that this book 
should not be such as to put our 
country to some kind of humiliation 
or shame. I think a very unfair 
account of the Indian struggle is given 
in that book; and I think that if a 
person is writing a book under his 
own name he can say whatever he 
likes. But it is going to be a Govern-
ment of India publication, and I think 
it should reflect the main trends of 
the opi.ions of the Government of 
India and not his own personal 
preferences. 

Shri Ramanathan Chettiar <Podu-
kuttai): Especially when the Govern-
ment have provided Rs. 10! lakhs for 
this purpose, the Government have 
got a responsibility not only to Par-
liament but also to the public in 
,regard to what is published in this 
book. 

Shri C. R. Pattaohi Raman: 1 
entirely agree with regard to this 
aspect, namely, that it is a Govern-
ment of India publication. I am only 
stating this in defence of the Ministry; 
not that any defence is needed by me. 
But I personally think that perhaps 
some other person could have been 
chosen. Yet, once a professor is 
chosen, he writes, and the first 
volume has come. It is quite right 
that Parliament should take notice ot 
this and make comments on it. I am 
only stating that so far as the Govern-
ment is concerned, this is all that can 
be said about it. They have chosen 
a historian ot repute. He has written 
a book. It is a great pity that he 
seems to draw a distinction between 
freedom and independence. Certain 
differences appear to be rather jumbl-
ed up. I do not want to stand behind 
anyone in so far as the expression of 
feelings ~ concerned. 

I now come to the excellent work 
done by the Ministry in sO far as the 
National Research Development Cor-
poration is concemed. We have 42 
new inventions, making a totaJ of 578 
in all. With regard to the surveys of 
India which are being carried out 

very efficiently, I sincerely hope 'that 
along with the National Atlas Orga-
nisation, the Botanical Survey and 
the Zoological Survey, the Geological 
Survey also will be added on to this 
Ministry, because this is a Minist.ry of 
experts, and it is a pity that there 
is dichotomy. I had to speak about 
this aspect last time also. This Min-
istry seems to be functus officio so 
far as the Geological Survey is 
concerned. I personally 1eel that if 
this Ministry was in charge, there is 
lignite mining taking place in Neiveli 
and there would have been a research 
school near about it so far as lignite 
and allied minerals are concerned. 
But nothing is happening now. The 
geological survey may be doing 
excellent work, but it must be part of 
thE' Ministry of Scientific Research 
and Cultural Affairs. 

The really illuminating portion of 
the report is Chapter II which deals 
with the scientific pool. 1 am very 
glad that we have now got 200 per-
sons in the pool. I sincerely hope we 
will have more and more of our people 
coming in and doing research work. 
Not only that; their emoluments mu.<tf. 
be increased much more than what 
has been done now. Some of the 
research scholars are getting Rs. 80 or 
Rs. 90-1 am not referring to the 
higher scientific pool. but to the 
people lower down. Also, their num-
ber should be ncre .~e . Every day. 
we are producing first class scientists 
and I am very glad more money is 
being ~ n e  under this head. 

It is also true that so far as publi-
cations are concerned, we have vP.ry 
fine publications to our credit. On 
page 63, one of the books mentioned 
on archaeology is Indian Sculpture 
by Shri C. Sivaramamurti. J am 
aware ot it mYllelf and it is really one 
of the classic boola!. I am e~ glad 
we have many publications. but many 
more brochuTel have to come 10 far 
as the publication department it 
concerned. 
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[Shri C. R. Pattabhi Raman] 

Regarding technical education, I am 
very glad so many regional engineer-
ing colleges are going to be started. 
The merit-cum-means scholarship 
they ~e instituting has not only to be 
diversied, but it has to be increased 
very much more in number. In Russia, 
the student pays very little. The 
moment they find a student is really 
applying his mind properly to his 
studies and is doing well and is bent 
towards research, he is well-fed, 
looked after very well and given 
facilities to feom place to place. That 
sort of thing should be done here also, 
because the future of the country 
depends on these students, especially 
first class students and research 
workers. 

So far as cultural activities in India 
are concerned, we must have more 
and mo,e of admixture to bring about 
emotional integration in India. We 
must have more and more North 
Indian artiste troupes touring South 
India and more and more South 
Indian troupes coming to North India. 
We must choose the very best, So far 
as touring artistes are concerned. 

Regarding the delegations going 
outside India, there also I have no 
doubt the Ministry will bear in mind 
that unless we send the very best 
people out, we are not going to make 
a name for ourselves. What is more 
important is our Indian artistes going 
abroad find themselves absolutely at 
sea outs:de India. Unless they a"e 
properly looked after and managed 
properly by efficient managers, we are 
not going to make a name for our-
selves. I hope this will be borne in 
mind by the Ministry so far as dele-
gations are concerned. 

Coming to a-chaeo!ogy, I feel very 
strongly that this Ministry must take 
much more Interest in temples. I am 
not parochial or regional. but I am 
shocked to find in page 47 there is 
only a very short paragraph devoted 
to lemplp :oIurvey and f'x!'ept some 
e e.~ 1n Nllgarjunakonda and the 

cave-temples in the Pandya and 
Ke:-ala regions, nothing is referred to. 
I do not think in the whole world 
there can be anything equal to the 
thousand-pillar mantapam in Rames-
waram. There are also the famous 
temples at Kancheepuram and Madu-
rai. You cannot build temples like 
them again in India. Actually a 
granite supporting-slab of nearly 100 
feet length, 10 to 15 feet breadth and 
huge thickness has been lifte4 hun-
dreds of feet above. How they did it 
is ~e o s. There are many such 
slabs supporting various temples and 
gop1Lrams. These are magnificent 
works of art. The State Government 
is doing excellent work in this con-
nection, but their resources are 
limited. 

I spoke last year about the Kailasa-
natha Temple which is under the 
Ministry's care. They sent some men 
from thE' P.W.D. to repair it. There 
you find magnitkent pillars with 
cracks. It is so olrl, belonging to 
pre-Buddhist times, that the stone is 
crumbling and becoming sand. There 
I find a lot of cement is being put on 
beautiful sculptures to fill up the 
c-acks. That is not what should be 
done. In North Dame in Paris-the 
hon. Minister went there the other 
day to lay some foundation stone--
he must be aware of how they pump 
in cement which suits the architecture. 
They pump in a special kind of alloy 
into thE' cracks, cover it and try to 
preserve the old form as much as 
pos!lible. That so"'"t of thing is very 
necessary. You must have experts. 
You will find excellent s .~ and 
masons in the south and all over 

t Tndia who work on stone. They must 
~ n o r ~ and there should be 
more scope for them 

Lastlv. I find II number of IIntioues 
are !lold out and taken away. It is 
eaw to ItE't hold of them. Now 
fortunately it. has ~ c n  in South 
India. You will flnd a fin!> Nataraia-
a "to/rmn 1)iarnhllm.-in somebody'!! 
drnwinJ!" room. You will find an ash 
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tray put somewhere near the hand of 
the Nataraja, so that people can enjoy 
~ e art and also use the ash tray. That 
~ the regard they have for the 

~ . V!e find so many beautiful 
antlque5 gomg outside India. That 
~s  be ~ o e . You must be armed 
With l:glsIation and given power to 
stop this. 
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~  OIT(f ~  f<ti l{. ~  ~T ~ <tiQ:tT 

~ ~ ifi! ~ ~ f<ti r~ if; ~T ~ 

T~ ~11T~ if ~~ r~ <tir ~ 

~ ~ 9;I''h: l{ ~s T ~ f<ti lfT'f-lTzr ~  

;f ~ .  ~1 1 1 (q''l ~  ~  ~  

';fT ~ ~r ~1 rr fifi ~ 'fiT ~ ~ 
~ if; ~ r  if 9;l'R ~T rr~~ 

~T 'fiT ~~ ~T ~ ~ rr 

~ ~ $ ~ ~ <tiT ~~ ftirn'fi 

~T~ I 

1 ~ ~~ ~ ~~ 11ft ifra ~ f!fi 
\if'oT ~  1~ ~o ll'o llTo ~ 

~ ~  ~ ~ ffi ~ fOfi <Fl'r fw:fi 
it <tiTt ~r ~ ~ ~ ;;r)f'1fi ~ lffT 
~~~~~1 ~ ~ ~r 

'J'lI'r ~ ~ '3'-TciT r ~  ~~. rr ~T \;fT 

\ill ~~T ~ crT ~  ~  '3'en: it ~r 

~T flfi ~ <tiT \if'(llr ~~ <tiT oft t 
\iRCf ¥!( ~  9;1')-{ ~~ ~  ~  if; ~ 

~ ~~ ~ \if'<IT<F ~ t;1fi qrfll'1fi ~  t 
'1"n: ~ T ~ ~~  \:lTfi'n; ~ 

fofilfr 'J'lI'T ~ I mqi;l ~ 1 ~ ;;it 

fit; t;"fi ~ 1  ~ ~  ':l!fi(fr ~ ~ 

r~ T f'F ~  ~ ';fT ~ ~ T 

~ !fiif.t !fir 'FT1l m;;r ~ ~T qq 
~~ ~ g"'fr ~T ~~ ~r  ~

T~T if; Ifi,.... ~ cr!fi ~.  1 ~ 

~ ~T q-rft ~ 'Q''tt ~ nrr ~~ itr 'Q!l 
t flfi ~ ~ ~ 'Q'T{ ~~  ~ itt 
1r~ ~~ ~ I ~~.  lI'fl' ~T .,..i!tq 
ftfi ~ ~  <tiT qitm ~ If<:rU;;r 'l' 

T r ~~~ .~~~ 

..IT ~~  ctr ~ ~ ~~1  ~  

IF7T ~ .jf'J'lI' m<f> ~  ~ T~ 11ft ~

~ ~ ~cr it. ~ it ~~ ., ~11 

~ ill{' ~ UJ ~ ~ 1fT1n 

it q ~ ~  mr .m: q ~ t ~ 
~ qoaft J!R.:f\1r ~r n  it ~ ~ 
1I1"fCII' it {« ~ ~ .m: ~~ ~ fit: 

.~~ if;:r.rr if; 'ffil' if ~  ~ ~ ~T 

~ r  tiff t \if'T fit; fit;m iil'rfu ~~ 
~crr ~~T  c ~ !fiT ~ ~1 t 
~  ~ 1l;!9:t qpr <tiT ~~ ~ I ~~ 

~ T c ~ if; ~r r  if; ~  ~ I ~  

~r m ~  ~  fcflfT.:fT tfir ~T ~ 

~ ~ c ~  fcf9r.ff 'fiT iT 1fIl-n ~ 
~ "51['T« ~r ~ ~ ~  ~ 

~ ~ ~ ~ ~ T flfi P,fr ~~ 
it ';fT ~ ~ Jj' ~  ~ fit; wr« it: 
~ rr  ~~  v-qr ~ ~~  lfint m 
if; ~  ltiTf ~  ~~~ ~  

RI:ffif ctt iil'rlI' I ~  ~  if; ~.  
'" tjrif ~ 'ill ~ ~ c ~  ~ T . r~ ~ .  

m' ~ \3''1 ~r  ~ . ~  ~  ~ on  11ft 
~ SIl'-CI' ~T ~~ iil'Tflfi ~T~ ';fim it; 

r~ it ~~r ~ ~T ~.  crT ~ ~~~ 

'3'IflfTl[r ~1 rr I 

Sllri Abdul Salem (Tiruchirapalli): 
Mr. Deputy-Speaker, the Ministry of 
Scien tific Research and Cultural 
Affairs has given a good account of 
itself and deserves all praise for ita 
pe:-fonnance in the last year. 

The scope of the Ministry is vast 
and, broadly. its functions relate to 
basic and scientific research, indus-
trial research and cultural activities. 
In themselves these functions should 
have certain clear defined priorities 
to have a balanced approach. While 
basic and fundamental research il 
essential, it is equally important that 
day to day problems of the induRtry 
are looked into and solutions found 
for their difficulties. Cultural acti-

• vities are different and they are direct-
ed to contribute an understanding of 
the cultural values amongst the differ-
ent sections of the Indian society and 
of India abroad. Much advance hal 
been made in other Western countriel 
in fundamental research. We have to 
continue with our own humble enorb 
not only to creal4! conllCiousnesl but 
also to provide a ftnn baf!e for future 
development. RUHta haa set an 
example that more emphalla on bulc 
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problem of research not connected 
with commercial aspects pays rich 
dividends in the long run. 

The Ministry has established, under 
the Council of Scientific and Indus-
trial Resea:-ch, a chain of national 
laboratories and institutes which are 
engaged in various research problems 
relevant to industries and their deve-
lopment. Here I will suggest that the 
Ministry should improve its liaison 
with the industries in the public and 
private sectors. This will give point 
and direction to the efforts that are 
being made and will also enhancl' 
their utility. In line with Govern-
ment policy of bringing about har-
mony between the private and public 
sector unde:"takings, I would suggest 
that we should welcome the partici-
pation of industries in these researches 
If this is not possible, we should 
devise other ways Rnd means of mak-
ing them use these more and marc. 

Sir, I want to say something about 
cultural activities. These are tackled 
in two planes: within India and out-
side India. We have achieved inde-
pendence and political unity, but we 
have to develop forces of unity so 
that fissiparous tendencies are check-
ed. T e~e is an inherent unity 
amongst the various regions in the 
country, but a better appreciation of 
the culture, tradition and ways of one 
region in the other will definitely 
contribute to harmony. The Ministry 
should employ all media at its disposal 
towards this end. 

The second problem which the 
Ministry should tackle in this regard • 
is the emotional and psychological 
integration. The caUSe and effects of 
incidents like Jabalpur should be 
studied carefully and necessary reme-
dies are taken in hand. 

Our outside relation programme 
should definitely have prio;ity. Firstly. 
I would like to make it plain that 
what we are doing abroad by way of 
presenting India is not enough. After 

all, every man who goes abroad is 
our national representative and unless 
we improve our morale and national 
characteI' and business technique we 
cannot create a favourable impression. 

Within the resources available, let 
us concentrate on improving our cul-
tural ties with Himalayan States and 
Africa. There are quite a few African 
students in Delhi and I believe that 
they ~e not being looked after well. 
Instead of spending money on cultural 
delegations, We would do well to see 
that they are happy and contented and 
carry home good memories. 

Sir, after the rapt' of Tibet by 
China. thousands of refugees have 
crossed the border. The Tibetan 
culture can be prese:-ved only in India 
which, in the past, has absorbed 
varied cultures. If it is to be preserv-
ed, it should be preserved only in 
India. 

Sir, I congratulate the hon. Minister 
for his effort to establish the Institute 
of Pet··oleum. With the growinr 
demands of petroleum and petro-
chemical industries, this is essential. 
But, again, I say that in all schemes 
connected with the industrial research 
we must take the private sector with 
us. New techniques in refineries are 
also being investigated and I hope 
they will be able to guide the public 
sector refineries o~ producing more 
of high speed diesel oil for which 
there is greater demand than for 
other crude cuts. 

Shri Rumayun Kablr: Mr. Deputy-
Speaker, Sk, I would at the outlet 
like to thank all hon. Members who 
have participated in this discussion. 
(Shri M. B. Thakore: What about 
thOse who could not participate?) ... 
and, I thank, probably even more 
those hon. Members who have been 
sitting here listening to the speeches 
of others because that i!': a real 
e erc ~e in cultural discipline. 

Shrl M. B. Tbakore (Pattan): We 
did not get time. 
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;Sori Narasinlhan (Kri..sh.nagiri) : 
Silent spectators. 

Shri llllDWYWl Kabir: Most of the 
criticism has been constructive and of 
a friendly nature and I am a little 
unhappy to find that the only note 01. 
indignation was by my very old and 
honoured friend, Shri H. N. Mukerjee, 
whom I have known for about 40 
years and have always admired for 
his quality of indignation. It does not 
matter what the subject is. Whether 
he:-e or abroad, he has always been 
indignant about something. If he 
were a little younger, I would have 
called him an angry young man. If 
he were a little older, he would have 
been in the category of angry old 
men. But being neither very young 
nor old, he is only angry. That is 
probably why in discussing subjects 
where really there is not much room 
for passion he was able to import 
successfuIJy a fair amount of heat and 
volume but, I am afraid, not very 
much light. 

I will start with his comments on 
the Department of Archaeology. I 

am entirely at one with him when he 
said that more and better work is 
needed. Certainly, more and better 
work is needed. This has been the 
burden of his song with regard to 
most of the activities of this Ministry. 
We arc trying to do our best, but 
even our best is not good enough and 

ere o~e there is always room for 
improvemenl We shall always wel-
come suggestions, but it would be 
more helpful if they were concrete 
suggestions as to how the work is to 
be made better and how it is to be 
expanded. 

He referred, of course, to' Nagar-
jUMkonda. It has become with him 
a hardy annual. I am afraid that we 
~  have a slightly d1f!erent 
approach to this problem. Many at 
us worked as lon, and 811 hard .. It 
was possible to preserve Nagarluna-
konda, but when it was finally decid-
ed that the dam would be built on the 
Krishna River and that Nagarjuna-

konda would be submerged, we wed 
all our energies in trymg to salva&e 
what was possible. To exp;'ess rearet. 
again and again and to keep on say-
ing why it cannot be saved when it 
is known that it cannot be saved, is 
I think, a kind of sentimentality. 
Why should we go back on these 
things instead of concentrating on 
salvaging what can be salvaged? 

1 would have welcomed it. if Shri 
Mukerjee had told me where we can 
do more in salvaging. A full survey 
of those 3,000 to 4,000 acres of land 
has been made and excavations were 
completed last December. If he could 
tell me that these are the areas which 
have not been covered or that these 
are the things which ought to be 
salvaged, his criticism would have 
been very useful. But merely to 
express regret why Nagarjunakonda 
is being submerged helps neither him 
nor us nor this country. In this 
struggle between the living and the 
dead, the claims of the Hving cannot 
be overlooked. The people of Andhra 
P:-adesh and Madrat' have decided 
that this dam should be built so that 
about a million acres of land can be 
brought under irrigation. I think it 
is better that we concentrate on the 
future, on the salvaging and protec-
tion of the monuments that can be 
protected rather than on wasting our 
energies in vain regrets. 

My han. friend also referred to 
excavations in Arikkanmedu and 
Kaveri ·:-egions. I have noted them 
and welcome these ruggestions. At 
the appropriate time we will under-
take them. He knows, as a member 
of the Central Board of Archaeology, 
the major problem before the Depart-
ment of Archaeology at the moment 
is to undertake three large scale 
excavations--one in the Rajasthan 
area for the painted grey pottery; a 
second in South India for the earlier 
neo-lithic culture which will all10 
throw a considerable light on the 
Dravidian culture to which my hon. 
friend, Shri Naruimhan, . ~ a 
reference ... 
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Shri Narasimhan: Exactly wihere? 

An HOD, Member: Salem. 

:Shri Humayun Kabir: That I can-
·not say as yet. It may be Salem for 
all I know, but where exactly it will 
be will be decided by archaeological 
considerations and not by considera-
tions of any other kind, 

The third excavation will be some-
where in the east. It will be in the 
Gangetic Valley, but exactly where, 
again I cannot say because it will 
depend upon archaeological conside-
rations. 

Then, my hon. friend referred also 
to grants to Deccan College and the 
Asutosh Museum. He was rather 
angry that only Rs. 4,000 were given 
to the Asutosh Museum. I think he 
was not briefed properly. During 
1960-61 we have sanctioned Rs. 30,000 
to the Asutosh Museum out of which 
Rs. 14,890 have already been paid. 
They have been told that as soon as 
they send us the utilisation certificate 
the balance will be paid to them. This 
Rs. 4,000 was an additional g:ant for 
excavations on which the total expen-
diture was only Rs. 7,900. Our formula 
is that we grant 50 per cent of what-
ever is spent on special excavations 
of this type. I do not therefore 
understand what exactly his grouse 
was. 

My hon. friend, Shri Narasimhan, 
was concerned with the o:-ganisational 
set-up of the Department of Archaeo-
logy. I know it is one of his old loves 
and like all old loves he can never 
forget it. Therefore he returns to it 
again and again though he finds that 
there is discouragement from almost 
every other side. He appealed to some 
of the leading archaeologists of this 
view. He appealed to archaeo-
logists outside India and I am 
very sorry to say, as he himself 
knows, that everyone of them has 
said that the present set up in which 
the different types of. works are 

properly coordinated is the most satis-
factory for the proper development of 
archaeology in this country and that 
any bifurcation or division of the 
Department as has been suggested by 
my hon. friend would be disastrous 
for Indian archaeology. I think 'dis-
astrous' is the wo:-d used by one 
leading archaeologist of the world. I 
do not know why in spite of advice 
of this type, not from me and not 
from officers of my department but 
from leading archaeologists of the 
world, he still persists in trying to 
split up the Department which has 
done splendid work and which has 
~o  honour and distinction to the 
("ountry. 

With regard to his other two points 
about preservation of paintings of 
South India and excavations for Dra-
vidian history, I have noted his sug-
gestions. We shall do whatever is 
possible. Some paintings in South 
India have already been renovated 
and cleaned. He himself referred to 
the fact that through methods of che-
mical cleaning some of the hitherto 
almost indiscernible paintings in the 
Tanjore temple have been revealed 
in their almost pristine glory. I am 
sure that the Department will con-
tinue to do that tYPe of work. 

I have already referred to the 
question of excavations for Dravidian 
history. He also referred to the 
Aswan Dam and seemed to express 
some surprise on the fact that worl!.. 
has not begun. I am surprised at his 
surprise because according to the 
programme which has been drawn up 
it has been decided that work on 
the pre-historic sites will begin from 
the winter of 1961. When the pro-
gramme is to begin the work in the 
winter of 1961, it is a little surpris-
ing that surprise should be expressed 
that work has not already been finish-
ed and a report submitted. 

Shrl Narasimhan: 
were not complete. 

The answers 

Shri Bamayan Kablr: The answers 
were probably not very clear to JD7 



Demands CHAITRA 1, 1883 (SAKA) for Grants 

hon. friend and it may be that our 
answers also were not as explicit as 
they ought to have been. But the 
general position is that a preliminary 
survey has been made. The Director-
General of Archaeology and the 
Director of the SchOOl of archaeolo-
gy, who will be the leader of the eX-
pedition, were Ul the Egyptian region 
of the United Arab Republic when 
I was there and together we have 
gone over a number of sites. They 
have nfade a preliminary selection. 
But it is an international programme 
in which a large number of countries 
are cooperating and therefore the 
final allocations will be made some 
time probably during this summer. I 
am hoping that in the winter of 1961 
the work will start there. It will not 
only enrich our archaeologists' ex-
perience but will bring certain im-
portant gains to India. I also hope-
this is only a hope that I can express 
-it will throw some light upon the 
relations between India and Egypt 
in ancient days. 

My hon. friend, Shri C. K. Bhatta-
charya, referred to excavations in 
Rangmati in West Bengal and in 
Orissa. In all these places excava-
tions have been carried out from 
time to time, but it all depends on 
the availability of resources and on 
the question of priorities. As I have 
said earlier today, the priority at the 
moment is to try to clear out certain 
hitherto not very clear episodes of 
Indian history. For that the three 
major problems are the neolithic cul-
tures of South India and Eastern 
India and the culture of the painted 
grey pottery in Western India. When 
these have been completed, other • 
programmes will be taken in hand. 

14 hn. 

Here, I would like to remind the 
bon. House of one very signi4cant 
thing about archaeology. In a sense 
archaeologists, from the nature of the 
case, are enemies of ancient rem.ainJ. 
Because, once a site has been ex-

cavated and exposed, it is very diffi-
cult to protect it. So long as object. 
are covered by the accretions of cen-
turies if not thousands of years, they 
are protected against weather, climate 
and the vagaries of nature and the 
vagaries of man. Once they have 
been exposed, the work has to be 
carried out quickly. Otherwise, there 
is the danger that some very valu-
able elements may be lost. Therefore, 
we do not wish to expand the pro-
grammes of archaeology too rapidly 
without taking proper care to see that 
whatever is excavated is properly 
studied and wherever possible pre-
served. 

My hon. friend Shri Radhe Lal 
Vyas referred to the excavations at 
Ujjain. The necessary excavations 
have been carried out. When the 
three major priorities are covered, we 
may return again to Ujjain. It will, 
again, be a question that would have 
to be decided on archaeological prin-
ciples and not on principles of my 
likll or dislike or ~ local affiliations 
or the local patriotism of anyone 
Member of this House, whether on 
this side or that side. 

My hon. friend Shri Mahanty re-
ferred to the location of the archaeo-
logical Library. He has probably for-
gotten that it was decided at one 
time that the Archaeological Library 
was to be shifted from Delhi to Na,-
pur. It was, if I may be permitted 
to say, so, through my personal in-
tervention and through my personal 
pleading with some of the authorities 
concerned who allocate accommoda-
tion to the different Ministrier. that 
this Library was retained in Delhi. 
Naturally. We were beggars and we 
could not be choosers. With the new 
Museum building coming up, I think 
this problem will be solved very 800D 
and We will be able to house the 
Library as it ought to be housed.. 

My hon. friend Shri C. R. Pattabhi 
Raman referred to Temple survey ill 
the south and said that suJDcient wu 
not being dont'o He is probably not 
aware that we have two proerammaa 
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of temple survey in India: one, a sur-
very of temple architecture in the 
north and the second, a comprehen-
sive programme of survey of temple 
architecture in the south. 

This work is proceeding and as 
soon as the work is completed, ade-
quate volumes with profuse illustra-
tions will be published to give the 
people a knowledge of the enormous 
wealth and splendour of the temple 
architecture of this country. 

He also referred to the export of 
antiquities. He probably forgot that 
we haVe already an Act by which 
no antiquity can go outside India 
without the personal approval of the 
Minister concerned. We take very 
good care to see that nothing of im-
portance goes out of this country. At 
the same time, I feel that where there 
are a number of specimens of the 
same type, there is no reason why 
some of these specimens should not 
go abroad. We do not want to be re-
presented in the world outside fly in-
ferior specimens of our art and sculp-
ture. We have laid down the policy 
that unique objects shall not go out 
of the country. Where an object is 
-ot unique and there are a number 
of instanc es of the same type, some 
of them may be allowed to go, even 
if they are of the first-rate quality. 
I believe that is in the national in-
terest and that it would enhance the 
prestige of India outside. Otherwise, 
if only third rate things go, the 
world outside will not judge us fair-
ly. 

My hon. friend Shri Prakash Vir 
Shastri referred to the question of 
Mosque and the Krishnajanma Bhoo-
mi Trust at Mathura. I am very 
happy to say that as a result of the 
discussions with different authorities, 
an amicable settlement has been 
arrived at. This particular Mosque 
has been a protected monument for 
almost 40 vears. Therefore. there is 
"0 es o~ of doing anything new 
to it. There was some possibility of 
a clash at one time. The hon. Dr. 

Sampurnanand, the then Chief Minis-
ter of Uttar Pradesh, wrote to us 
saying that immediate steps should 
be taken to settle this question and 
to define clearly the areas which are 
protected in order to avoid a clash. 
I am very happy to say that due to 
the personal intervention of some 
officers of my Ministry-I myself 
have visited that site On more occa-
sions than one and there have been 
discussions with the representatives 
of both the groups--an amicable set-
tlement has been arrived at. There-
fore, I would appeal to hon. Members 
not to try to re-open a question which 
has been amicably settled. 

If WI' go into the question of his-
tory of what had been destroyed or 
what had been built, we will not 
know where we shall end. Some of 
you may remember that only a few 
days ago, in reply to a question in 
this House. or it may be in the other 
House, I do not remember, it was 
stated that the Chinese have claimed 
Kailas and Badrinath on the ground 
that they were ancient Buddhist 
stoopas or sites. Therefore, if these 
question of past history are raised, 
we do not know where they will end. 
Siva temples were converted into 
Vishnu temples and Vishnu temples 
were converted into Siva temples. 
Buddhist stoopas were converted into 
Siva temples in many cases in South 
India. In some cases. temples were 
converted into mosques and Mosques 
were converted into Churches. This 
sort of a thing happened not only in 
this country, but throughout the 
world. It has happened even within 
the votaries of the same religion. 
Very recenUy, I was in the United 
Arab Republic, I found there, 
that as early as 1500 tl.C., one of 
the Egyptian Pharoahs converted 
a temple of his own father into that 
of a different GOd in order to put his 
own name upon it and his own signa-
ture. He claimed that he had built 
this temple simply because he had 
made a few changes. He claimed the 
glory of having a new God installed 
there. Therefore. we cannot go into 
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past history. Archaeologists through-
out the world have laid it down as a 
principle that when a monument 
comes to them, they take it as it is 
at the mO[Hent of taking it over. We 
cannot go into past history. There-
fore, I would appeal earnestly to all 
han, Members of this House not to 
reopen a question whose dangerous 
rep,'rcussions nobody can foresee. 
Thc'l'eforc, id all these things be 
,eWed on archaenlogic<.! 1 principles 
where we are On firm academic 
ground, ",here we are interested in 
preserving the splendour and beauty 
of the eulturc of this country, where 
('very religion, every community, 
E'very language group, every type of 
people in this country have contri-
buted to our splendour and to our 
'jchievements in the past. 

With regard to Jantar Mantar to 
which also he made a refercnce, I 
would say this. He referred to the 
rcports in the Jlew:;papcr. But, he 
did not make a full reference, be-
cause that report itse:f says that 
when the officers and employeE'S of 
my Ministry went there to repair the 
monument and look after it, they 
were driven away. We are in corres-
pondence with the Rajasthan Govern-
ment. I promise to this House that 
I shaH take it up personally with 
the Chief Minister of Rajasthan. I 
had written to him about six months 
ago. My impression was that the 
matter had becn settled. I am sorry 
to find that it has not been settled. 
I shall take it up with him per-
sonally and We shall certainly see 
that this fine monument does not 
suffer any further damage, and that 
it is properly maintained. 

Then. I come to the Akadamis. 
Here, again, my hon. friend Shri H. N. 
Mukerjel' expressed regret, which I 
share. that thert' were no awards for 
Bengali, Tamil and some other langu-
ages this year. This regret was 
echoed by my hon. friend Shri Auro-
bindo Ghosal and several others. I 
do not know it the House is aware of 
the way in which these awards are 
made. There is an Advisory Board 

':Jr ('very ;JlIguage ill India. The 
n rn ~  of the members of the Advi-
sury Huard are included ill the print-
ed reports of the Sahitya Akadarni 
and as such, they are not secret. If 
my hon. friend will look at the list 
of Advisers for the Bengali langu-
age. I feel sure th:;t even he will be 
satisfied that most of the people do 
OCCUPy important posItions in Bengali 
litera l Ul'P and not one man is there 
who Sh(lU:d not bl' there. The proce-
dure is that every one of the mem-
bers of the Advisory Board can send 
one or two ndmes to the Secretary of 
the Sa:hitya Akadami. When all the 
names are received--it happens that 
tht're are some names which are sent 
by one person only and not by any 
other-a consolidat('d list is made, 
Including all the books which are 
sent by all the membern. The con-
solidated list is sen t back to all the 
members of the Advisory body again. 
Out of this consolidated list, they are 
rc>quested to n'commend one or at 
the most two names. They have, 
thus, an opportunity to consider those 
books which they may not have first 
thought of. When their selection 
come, on the baSIS of first preferences, 
five books arc selected from that list. 
These five are sent to a group of, 
what is called, examiners or final 
Judges, consisting of three, whose 
names, from the nature of the case, 
have' to bc kept secret. But those 
judg<'s have no right to go outside 
the list and they are rpquired to con-
sider only the books recommended in 
the list. When the judges select one 
book out of these names given by 
thp advisory body, that book wins 
the prize, 

What happened this year in the 
o case of Bengali, it appears, is that 
three books were recommended, and 
the prize was not given, not because 
~re was no book of the requisite 
quality but because there were three 
books which were held to be almost 
ot equal qua;ity, and the jud,es could 
not agree among themselves as to 
which of these three should be the 
first. So, it was a question of pletho-
ra rather than a lack of books. But 
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then this is the kind of literary law 
or procedure that we apply to every 
other language as well. 

Sbri 1\1. B. Tllakore: It may be 
divided among the three. 

Shrl 8ubiman Ghose (Burdwan): 
It might have been divided among 
the three. 

Shrl Rumayun Kabir: That has 
never been done by the Sahitya Aka-
dami till now. And hon. Members 
know that the Sahitya Akadami is an 
autonomous body, but I shall certain-
ly ~ ce this suggestion before the 
Sahitya Akadami. But I may remind 
the House that this is not the only 
case. 

In the case of the Nobel Prize, 
which is awarded on the basis of 
books published throughout the whole 
world, there have been years when 
no prize has been awarded. In the 
case of the Hawtherndon Prize in 
London, again, no books were award-
ed prizes for almost ten years. 

8hrl Tangamani: After all, these 
prizes are awarded for the develop-
ment and growth of the different 
languages. If the prizes are not 
awarded, then what is the purpose? 

8hrl Narasimhan: Is it because all 
the three were good? 

Shrl Rumayun Kablr: As I have 
said, in this particular case, in Ben-
gali. three books were regarded to 
be of equal importance and equal 
distinction. and. therefore. no prize 
could be given, but it may be, as has 
been suggested that the prize could 
have been divided. At the final meet-
ing. when this was decided. I was not 
present. but. certainly. I shall place 
this point of view before the Sahitya 
Akadami which I would remind the 
House, is an autonomoUs body. and 
it does not and should not accept any 
direction from the Ministry. I am 
sure that the Members do not wish 
that in the work of these Akadamis 
and other autonomous organisations, 

the Ministries should have any voice 
more than merely suggestion and 
advice. 

My hon. friend Shri H. N. M:.tkerjee 
also referred to the Lalit Kala Aka-
dami as being too modern and one-
sided. I agree with him. but, again, 
It IS an autonomous body. I myself 
have sometimes suggested that per-
haps the sort of abstraction in which 
they indulge is a little narrow. But 
it is an autonomous body. One hon: 
Member said.-I think it was' my hon. 
friend Shri Mahanty-that the Lalit 
Kala Akadami patronises only Jamini 
Roy. I think he is completely mis-
taken. If he goes to the Lalit Kala 
Akadami he will find that Mr. Jamini 
Roy is very much out of fashion there 
today. It is the modern impression-
ists who are in fashion there. Some 
hon. Members may have seen the 
finest example of this modern impres-
sionism when an internati"onal exhibi-
tion was held hl're recently. In that 
l'xhibition, one of the outstandings 
pain lings--outstanding, within invert-
ed commas-which came from an-
other country was a blank canvas in 
which there were 177 incisions with 
a pen-knife. And we c ~e  these 
inCISIOns. because the organisers 
thought that these gaps or these ~ ,-
ings in the canvas would probably 
induce school boys who came to see 
the exhibition to add one or two 
more. That is the position. 

Sbri GiJray (Poona): When did 
the hOll. Minist{'r count them? 

SlJri lIumayWl Kabir: Not I, but 
befon' it was hung up. The counting 
took place. 

Therefore. I would only submit that 
in these matters. there are fashions 
in arts as there are fashions every-
where else. At the moment. amongst 
some of the YOlUlger artists particu-
larly. there seems to be a strong cur-
rent of what is called modern art or 
modernism, but I am sure that like 
all passing fashions. this fashion will 
also pass away. and we should not 
get so much excited about it. My 
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hon. friend Shri Aurobindo GhosaI's 
objections have already been disposed 
of. 

Then, my hon. friend Dr. Samant-
sinhar referred to tme Odissi dance, 
and asked why it had not been recog-
nised as a classical dance. Again, it 
will depend on the report of the 
Akadami's expert body. But, in the 
meantime, action has already been 
taken to give due recognition to 
Odissi dance, and Odissi dance is one 
of the· types of dances for which 
Akadami awards are made, and for 
Which prizes are given, and for which 
we from the Ministry have tried to 
help as far as we could within the 
resources available to us. 

My hon. friend Shri r ~  Vir 
Shastri had certain original observa-
tjons in this field as well. Heobjected 
t.o the USe of the word s n..~ r  to 
anything except very high philosophi-
cal discourses. Now, the word 'cul-
ture' or sanskriti is nobody's mono-
pOly. It does not belong to any parti-
cular individual. He is certainly 
welcome to USe the word sanskriti 
in his sense, but if people else-
where use the word sanskriti to 
include other activities, I am afraid 
there is no law which can prohibit 
them from using that word in theIr 
sense. 

He was also very angry as to why 
any dance troupe should be sent 
abroad. I agree that dance troupe 
is not the only representation of India, 
and that is why We try to send 
lecturers on philosophy, lecturers on 
re:igious., literary workers, painters, 
musicians etc., but at the same time, 
it cannot also be denied that to a  • 
foreign country dance is the form 
which appeals most. It cannot be 
denied that danCe is the form which 
has an immediate understandable 
appeal. It is a visual spectacle, and 
when we are trying to establish 
closer friendly relations with other 
countries, we have to consider their 
likes and dislikes. It is not a pro-
selytisation function. U there were a 

delegation like that, I shall certainly 
keep my hon. friend in mind. But 
then, proselytisation is sometimes 
more effective when it is indirect, not 
when it is-too didactic, not when it 
is so blatant that people react against 
it rather than welcome it. 

My hon. friend also referred to the 
filet that about Rs. 5,000 was paid to 
Swami Ranganathananda-here, I 
might correct my hon. friend: it was 
not Swami Chinmayananda but 
Swami Ranganathananda whom we 
sent-and about Rs. 35,000 to Shri-
mati Indrani Rehman and her troupe, 
The answer is very simple. A ticket 
cost Rs. 5,000 odd in one case, and in 
the other case, the ticket or rather 
HlP tickets-because it was a troupe---
cost something like Rs. 70,000 to 
Ho; 80.000, and we paid half of that, 
In one case we paid the full ticket, 
and in the other case, We paid halt 
of the tickets of the troupe, and that 
explains why the two figures are 
different. Also, it costs more to go 
to America and South America than 
it costs to go to Japan. If my hon. 
friend will not understand this sim-
ple arithmetic, I am afraid nobody 
can help it. 

I now come to probably the moat 
difficult point in the debate that hal 
taken place, and that ill about the 
history of the freedom movement. 
My hon. friend Shri H. N. Mukerjee 
opened the attack here and again, 
and, as I said, his qualities of indi.£-
nation were never seen to better light 
than when he waxed eloquent over 
the many misstatements of Dr. Tara 
Chand. My hon. friend is a historian, 
and a historian of some distinction, 
and sa he is Dr. Tara Chand. So, I 
shaH leave it to them to fight it out 
outside this Houlle as to whom il 
right and who is wrong. 1 shall not 
go into the merits of the question, 
but the only point on which I would 
like' to make an observation in thil. 

Ours ill not a country where when 
We commission a person to write a 
book. we dictate to him what he 
should write. History is not manu-
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, factured in this country according to 
il the wishes of the political parties. I 
personally do not agree with many 
of the things in the book, and if my 
hon. friends have read the preface or 
the foreword or whatever you may 
eaJl it, they will have noticed that I 
have said clearly that the 
'opiniom of Dr. Tara Chand are Dr. 
Tara Chand's alonp-. There is no 
question of this being a Government 
publication in a strict sense. Govern-
ment publication means someth:ag 
which expresses the poin t of vie of 
Government. This is a Government 
publication only in the senSe that it 
is brought out by the Publications 
Division of the Ministry of Informa-
tion and Broadcasting. 

Shri H. N. Mukerjee: Can the hon. 
Minister not answer this simple ques-
tion? Was it not the duty of the com-
mittee appointed by Government that 
facts should be collected in regard 
to what exactly happened about the 
struggle of our people for freedom? 
That was the job that was entrusted 
to them. 

Shri Humayun Kabir: I have re-
ferred earlier to the quality of indig-
nation that characterises my han. 
friend. Now, shall I add also the 
quality of impatience? Let me finish 

r~ . If the han. Member will only 
wait a litt'e while, he can hear the 
answer. 

This book is only the first part, 
which has been published, which 
deals with the background. Some of 
th(' things to which he referred yes-
terday about what happened between 
1757 and 1857 are things about which 
Dr. Tara Chand tplls me that he has 
already started writing. He is 
delaying with them in the second 
volume of his book. Again, my 
hon. friend is shaking his head. He 
is enUtJIe-d to his opinion, which, per-
hap!;, mayor may not be right. If 
he writes the history,I am sure, it 
would be quite different. and pro-
bably not quite acceptable to every-
one in this Housf'. But, then. no two 

historians will eVer agree. And the 
main difficulty here is that this is a 
work which was begun several years 
ago, and Dr. Tara Chand was com-

s~ one  to do this work long be-
fore my Ministry came into existence. 
The work had already begun and it 
ha; continued. 

Shr] D. C. Sharma: You could 
have stopped it. 

Shri Humayun Kabir: And it has 
continued. Dr. Tara Chand is one of 
the eminent hislorians in India, even 
though people might disagree about 
particular aspects of his work. And 
I am sure that he wilJ take particu-
lar notice of all that has been said in 
thi; House. I would only draw the 
attention of han. Members to one 
other point, namely that in the other 
House. wh('n this book was talked 
about, he said that he would be will-
ing to discuss with anyone any points 
whiCh might be disputable, and if a 
second edition were necessary, he 
would naturally try to meet the 
points of view of all critics. I do not 
for a moment say t.hat the Govern-
ment stand by any or all the things 
said in that book. 

Shri D. C. Sharma: Do not call 
him the most eminent historian. 

Shri Humayun Kabir: One of the 
most. I never call anybody the most 
eminent because that would be un-
('orrect. But he is certainly an emi-
nent historian of this country. 

SI11'i Rajendra Singh: Is Shri D. C. 
Sharma a rival to him? 

Shri Humayun Kabir: My hon. fri-
end, Shri C. R. Pattabhi Raman, re-
ferred to the Cultural History of 
Mankind. Here again. Sir Leonard 
Wooley, about whom my han. friend. 
Shri Narasimhan is alway.; speaking 
and has a great admiration for him, 
happens to be disliked by Shri C. R. 
Pattabhi Raman. What can you do 
about these things. Great historians 
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do differ in these matters and in any 
case We cannot. as a Government. as 
a Ministry. interfere with the ex-
pre3Sion of opinion of historians when 
they publish books under their own 
names. One book is in the name of 
Leonard Woolley and the other is in 
the name of Dr. Tara Chand. 

I next come to the quegtion of 
museums. My hon. friend, Shri H. N. 
Mukerjee, raiSl'd the e~ on that 
there s;\ould be no entry fees at all. 
I do not understand Why he is so 
muah again;t entry fees. I think 
entry fee is desirable for two rea-
sons. First of all, if there is even a 
nominal entry fee, people who come 
to the Museum pay a little more 
attention. Things which !lII"e offered 
gratis or free are often ignored. But 
more important than this, these mu-
seums have to be maintained in any 
case. If they have to be maintained, 
expense, have to be incurred. Now, 
why should the public exchequer 
always be required to pay dirertly 
for this? Why should not a part of 
the expense ·be met by those who 
are wiI1;ng to pay? And the payments 
are almost nominal. We give special 
concession to students. We give con-
ces-;ion to paTties. We give concession 
to visitors. One day in the week, 
sometimes two ~ in the week, 
entry ,is free. and only on one dav in 
fhe week, the charges are a little 
higher, partlv in o~ er to slow down 
the movement on that day ~ that 
there is abetter opportunity for 
cleaning, and paT'lv to help serious 
students with a litt1" more seclusion 
so that they can !rludy at leasure. 

Mv hon. friend referred also to the 
Indian Museum and compla;ned that 
onlv Rs. 1 lakh was given to it where-
as the Vlctoria Memorial was given 
R1. 3 lakhs. Allain, I am ar ... ld he 
did not read hlsbril'f. If he had read 
the report. ht' would have found that 
thp Indian MUO:Pllm ~ paid during 
1960-61 lb. 1,68316 for ~n en nce  

Rs. 1.89J128 for devt"lomnPnt; In other 
wMM. almcm Rs. 3l . ~. no· Rs. t 
lllkh ~ he said. As for ~ Vlctorill 
Memorial, It was paId a ennt of Rs. 

Z3Z3 (Ai) LSJ)....f. 

1. 59.000 for gpecial repairs. I am 

sure my han. friend does not want 
that this building should collapse, 
and it special repairs are necessary 
trom time to time. they have to be 
undertaken. Theretore. as I said, 
again he was not properly briefed. 

Then I come to internal cultural 
activities. Here again, my hon. friend. 
Shri H. N. Mukerjee. was. as wual. 
wrong. He complained that we are 
unsympathetic towards the Asiatic 
Society. I wish he had asked the 
members and o ce~ e rers of that 
Society whether we are sympathetic 
or unsympathetic. I can claim that I 
have gone out of my way to try to 
help the Society because it is perhaps 
the oldest Societ of thi; type in the 
world, and many of the most impor-
tant cultural and s ... jentiftc activities 
of India originate from work initiat-
ed there. I therefore went out of my 
way, and during the last two yean 
we have paid Rs. 9 lakM by way of 
grant for building. We have paid 
since 1959, Rs. 45.000 a year, and 'Ra. 
5.000 for cataloguing as against 
Rs. 20,000 which was paid till that 
time. Before 1953, the gr!l.nt ~ 

onlv Rs. 5.000. In 1953, it W!l.!! raised 
to Rs. 20.000. In 1959. we nlsed It 
to Rs. 45.000. I do not know if these 
are signs of neglect or any antipathy 
to that Society. 

My hon. friend, Shri Hen Baru .. 
referred to the necessity of inter-
State exchange of troupe!!. He laid 
that there shou.d be gre!l.ter and more 
of such exchanges. I agree. He cOM-
plained that there were only three 
States. Here, he was not correct. nus . 
year not three but e~e n  four 
State!!, namely. Bihar, Madhya Pra-
desh, Maharashtn and Punjab, every 
other State In India hu etther receiv-
ed Or sent a troupe. Most of them 
have dont'both. We are tryIne to 
see that these intn-State exehanges 
become as frequent as pos.,jble 10 

that peoole In one al'H of the ('oun-
trv have '"'"ter knowledJte about the 
culturP. and art of other parts of the 
country. In addltiMl. as was pointed 
out by my hon. C011eape yesterday. 
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we have been eneouraging the hold-
ing of literary conferences in different 
parts of the country where litterate-
urs from different areas congregate 
and exchange experiences. 

My hon. friend, Shri Radhelal Vyas, 
spoke about Kalidasa. All honour to 
him for his devotion to Kalidasa. Cer-
tainly there is nobody in this House 
,who would not share with him in 
admirati'On and devotion to Kalidasa 
· who has brought the ·greatest distinc-
tion to our country. He said that 
some or n ~ on in Ujjain has col-
leeted Rs. I! lakhs. I tell him stra-
ightway that if they approach us. we 
will certainly give a substantial grant 
· to see that the Kalidasa Theatre is 
built. But as I told him last year, 
thl"re is one difference between Kali-
dasa and Tagore. 1961 happens t'O be 
thp rentenary of Tagore whereas for 
Kalidasa any year h as good as any 
· other ~ r. But during this vel"V year, 
'1 promise a grant to this ore:anlsa-
tlon if they will make an applicati'On 
to the State Government and that 
Gove"1lment makes a rec'Ommenda-
tion to that effect. 

There was also a referenee to the 
publdeation of rare manuscripts. I am 
glad t'O say that we have been help-
ing in this connection. and a number 
of raTe manuscripts arp being pub-
lbhed. Mv hon. frieTId. Shri 1.. Achaw 
SinJth. ·talked about the cultural mela 
in UP where there woulrl be a dis-
course on the lite"'ature of Ramallann. 
Wbenwe rPCl"IVe a definite prooosal, 
we !l'hall certainlv exmalne it sympa-
thf"tirally. In the meantime. I can 
tell him that so fa'!' ~ Manipur is 
con"e'!'ned. hI' cprtQinlv has no re-a-
lion for N'lm"l'llint. WI' havp !';Rnction-
e-d ·for Mllnlnur a co e~e of drama-
and ~ c. of whirh h" ~e  made 
an R('lmowlf'dlO'nent. We have also 
aReI'", to 'Open in MRn!pur two oppn 
",I'!' .re~. We have also a'su-ed 
thltt if n1'OPoqals Rre made f'Or deve-
100mpnt 'Of the Mllnlrput'i lanlru!l«e. 
we will trlve n ~ whf'n orrmo!lllls 
are ~e e . W,. hllve alq'O Jiven a 
Jl"8Dt to a Manlpur dramatist---8 

pension-under our scheme of pen-
sions to distinguished literary per-
sons or artists in different regions of 
the country. 

Shrl Rajendra Singh: How much is 
the sum? 

Shri Rumayun Kabir: Rs. 100 a 
month. The maximum that can be 
given to anyb'Ody is Rs. 150; taking 
into cosideration the age, 'dnd the 
number of family members, the 
amoun t is settled. 

IShri C. R. Pattabhi Raman refer-
red to increased cultural exchanges. 
I have already touched upon them. I 
have already referred to Shri Prakash 
Vir S s r ~ quarrel with the w'Ord 
s n~ T . Shri Abdul Salam talked 
about the integration of culture, emo-
ti'Onal and intellectual. I am all with 
him. I am sure everyone in this 
House wiS'hes that there is c ~er ap-
prox:mation beiween the different 
parts 'Of Ind'a and the people speak-
ing different languages co-operate 
with one an'Other more. 

In regard to culture relations ab-
road. a'l!ain mv hon. friend. Shri 
H. N. Mukeriee-I am afraid I have 
t'O turn to him again and allain, be-
cause on alm'Ocrt every topic he made 
some ~ e en  usually incorrect-
~ incorrect when ~ said that I 

went to Paris to lav a foundation-
stone. He is completely wrong. I 
had e:'lne t'O Paris on ~ e invitation of 
the French Government. and I was 
their guest. Because I hliPpened to 
be there. I laid the o n n ~ ne. 

If I had not been there, I w'Ould not 
have gone there fOT laying thp foun-
da·inn-stone. I am not qO foolish as 
to ind1l1ve in !"I.Ich activitIes and thus 
la" mvself 'OOPTl t'O attack from my 
distinguished friend. 

S"'" R. N. M"1reT1ee: Iq it TIM a 
filM that thp Indlll Hom'f' ler b .. lnll 
built at a I'ost of Rs. 35 lakhs? That 
wall whllt I objected to. 

8"1'1 Ramayan Kablr: Tha+ is cer-
tainly true. 
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Shrl H. N. Mukerjee: I wanted him 
to say whether it was not a waste. 

Shri Humayun Kablr: In other 
parts of the world abo We will have 
India Houses. My hon. friend pro-
bahly does not know the scheme 
under which these houses are built, 
not by India alone. In the University 
of Paris, cite UniversitaiTe, they 
have invited different countries of the 
world and said that seat> in each 
House win be reserved for the na· 
tionals of o:her countries. Every co-
operating country will be g'ven seats 
in the hous·es of o'be' nat' ons. There 
is the e~ c n House, the British 
House, the Brazil HouJe, the German 
House, the Russian House, the Japan 
House and the Indonesia House. I do 
not see any reason why India should 
not have its House as well. I am surp 
that in futUre there will be more 
exchange; and it will be bet'er for 
India and for others. 

Then my han. friend referred to 
the trip of Vijayantimala. As I have 
said, he is usually inaccurate. This 
ma'tter was discussed last year during 
the debate. It was a trip which 
took place two years ago. Therefore, 
again, he is one year to late. 

Similarly, about Bibliography in 
cultural News. Some of hi,; criticism 
I accept, It is certainly a pity that 
in these cultural bulletins. a book like 
Fox Strangway's was left out. He 
referred to Shri Sambamurty. He did 
not care to see that not one but seve-
ral books of Shri Sambamurty are 
mentioned in this bulletin. As I said. 
he is usually inaccurate; and this is 
ano!her example of the kind of inac-
curacy in which he indulges. 

An Hon. Member: Only to give 
you a chance. 

Shrl Humayun Kablr: Shri Hem 
Barua referred to the fact that we 
have not got' cultural relat;ons with 
East Germany. We have not recog-
nised East Germany. There are no 
diplomatic relations with that ooun-
try. How. in the absence of ~ o

tic relations, a cultural agreement is 
to be signed.. Passe; my understand-
ing. 

My hon. friend Shri C. K. Bhatta-
charya referred to the fact that we 
should promote r e~ studies about 
India's contributions to the Far East. 
I entirely agree with him. He, pro-
bably, knows that in recent yean 
there has been an exchange of tea-
chet's and students and we are hopln, 
that these programme; will continu-
ally increase. 

My han. fr!end, Shri Ghosal refer-
red to cultural delegations also. But, 
I think I have already covered ~ 

point which he made. Then, my hon. 
friend. Shri M'lhanty complained 
about th£' composition of cultural de-
1£'g11 ions. These delegations are not 
composed by m£, 0'1' by my Minis-
try alone. We have a rornmittee in 
wh:ch my Ministry has only one rep-
resentative, as I told the House, last 
Fmc. There is one representative 
from the Ministry of External Aft'airs 
and several distinguished non-offi-
cials. And, they select the.".e cultural 
delegations. 

Therefore, r do not think that any 
criticism on that point lies. 

Shri C. K. Bhattacharya (West 
Dinajpur): Is there anybody who act5 
as the power behind the throne? 

Shri D. C. Sharma: Probably the 
han. Member. 

Shrt Humayun Kablr: My ~on. 

• friend, Shri Sharma, has, probably, 
spotted the power behind. 

I agree with my hon. friend, Shrl 
Abdul Salam that more should be 
donI:' for promoting re ~ons. espe-
cially with the African C()untrles and 
!lome of our H!malayan nelghboul'I. J 
am glad to lay that somethin, hal 
be-en done. We have etlabli.hed a 
!chool ot Tibetolory in Gan,tok. 
There 11' a school of TibetolOJ1 8110 
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in Ladakh; and we have many cultu-
ral exchanges now with all our 
neighbours, the Himalayan States. 
who are closely linked with us in 
many ways. (Interruption). 

Now, I CMTle to the C. S. 1. R. My 
hon. friend, 9hri Mukerjee referred 
to the need for closer relations bet-
ween Vijnan Mandirs and National 
Laboratories. 

Shri C. K. Bhattacharya: Sir, we 
Me growing jealous of Shri Muker-
jee. Eve;·y time the Minister refer; 
to Shri Mukerjee first and refers to 
us afterwards. He has 40 years re-
lationship with him and that relation-
ship has not led to love but to indig-
nation. 

Shrl Hwnayun Kablr: If anyone is 
to blame may I plead .... 

Mr. Deputy-Speaker: The hon. 
Member has found out the secret for. 
if he behaves in the SElme manner he 
may also be named first. 

Shrl Rumayun Kabir: I accept that 
suggestion. It is eminently rea-
sonable and we are doing everything 
to get closer relations. 

He also said that there should be 
closer relationship to affairs of daily 
life. Something on that line is al-
ready being done. Some of t:he 
la'boratorie5 are trying to evolve 
a smokesless fuel for domestic 
consumption. Another laboratory is 
working on non-erodable mud plaster 
which will help the villager to build 
mud houses with less cost and will 
Bubstantially reduce the cost of mltlTI-
tenance of a village house. Another 
laboratory i:; working on double cast 
shell roofiing which bring, down the 
co.'1t of construction a'ppreciably. 

The House will remember thRt 
there were references to the Arnar 
Project at Ambala. Many bouquet!! 
were paid to that. Many houses 
were built with double eut shell 
rooftnJ. 

I am sure it will please hon. Mem-
bers to hear that the Road Research 
Institute is working on an improved 
bullock-cart wheel, improving the 
axle of the bullock-cart. This is, 
again, a thing which touches some 
lakhs of villagers .... 

Shri D. C. Sharma: There is some-· 
thing more in the yoke than in t:he 
wheel. 

Shrl Humayun Kablr: Each hon.· 
Member has his own preference, Sir. 
(Interruption) , 

I now come to another bicklish ques-
tion. I think the House can take every-
thing in iL stride. Another laboratory 
is working on an improved wheel-
barrow for night-soil so that the indig-
nity to which reference was made by 
a number of hon. Members about car-
rying night-soil on the head can be 
rl'moved. 

And, finally, on this particular point, 
to come to a lighter vein, one of the 
laboratories is working on iddli and 
coffee, better coffee and quicker iddli. 
I am sure, at least my hon, r en ~ 

from the south will 5e happy to know 
that they have evolved something cal-
led instant iddH a3 a resul1 of which 
good iddlis can be prepared quickly 
instead of waiting for 12, 14 or 20 
hours, whatever the time may be. 

My hon. friend, Shri Hem Barua 
laid special emphasis on the need for 
closer co-ordination betwen industry 
and research. I entirely agree with 
him. And, I am happy to say that B 
!'ott'? which We have taken very re'" 
cpnt.ly will go a long way in achieving 
this object. We have reconstituted thE' 
National Research Developmen+ Cor-
poration. Since this yf'ar the National' 
Research Development Corporation 
will have as its Chairman, the Minister 
of Industries to ensureimmedia1.e 
relation between t:he indlh-'trle!' 
and the research that is carried 
on in the different national lll'bo-
ratories. This step has already 
paid dividends; and I am rore will pay 
increasing dividends .. yean 10 by. 
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There were also references by my 
hon. friends, Shri Hem Barua, Shri 
Narasimhan, Shri Bhattacharaya, Shri 
Ghosal and Shri Singh to the question 
of scientists being given proper scales 
of pay and their being encouraged to 
return to this country. They wanted 
that tJhe salary scales should be im-
proved. When Shri Ghosal was speak-
ing, he was mainly speaking about 
things which do not concern my Minis-
try. He was speaking about the sala-
ries in scttools and colleges which are 
the responsibility of the Ministry of 
Education. 

So far as Technological Insti.utes 
are concerned, we have definitely im-
proved the salaries. And, I make bold 
to say that the scales which we have 
introduced compare favourably with 
the scales anywhere else in the Gov-
ernment Of India. In fact, when we 
were introducing these scales, there 
were some protests from Universities 
and the University Grants Commission 
that this will plaCe the University 
teachers at a disadvan'age. My reply 
was that it would not place them at 
a disadvntage but that they can use 
this as a lever to raise t he level of 
payment to those teachers. And, I 
am happy to find that recently, the 
University Grants Commission has 
moved in this direction. Very re-
cently, they have. taken a decision for 
improving the salary scales of teac-
hers, scientific and non-scientific in the 
colleges and Unlversi!ies. Therefore I 
believe I can claim not condemnation 
but, probably, a little appreciat.ion 
from my hon. friends that I have done 
something to raise the salary scales 
Of teachers and not to depress them. 

There was a reference to the fact 
lhat sometimes there is a time-IalO: 
between research and exploitation of 
re3earch. That is a very old story. All 
over the world, this has been the com-
plaint of scientists that the research 
results are not immediately utilised. 
In fact, an sse~s en  was made just 
before the World War 1939-45. At 
that time, it was said that there is 
usually a time lag of about 100 to 150 

years between any fundamental dis-
covery an. its application to industqo. 
Gradually, that period has been dim-
inished. It ill, even today, about 10 
years in many countries, not only in 
India. And if as my hon. friend said, 
it could be reduced to H to 2 years or 
even 3 years, I would have been very 
happy. It is more than that. But 
we are trying that this should be re-
duced. And that depends upon the 
growth of .scientific climate through-
out the country. When industrialists 
rely on improved scientific research. 
they will take to these results more 
quickly. I hope that we shall be able 
to see increasing reliance on science 
in course of time. 

Then, there was the question of 
scientific climate in the laboratoriea. 
This is a matter mainly for scientists. 
Complaints wer made from time to 
time that senior scientists take credit 
for the work done by junior scien-
tists. Ours is a country where aee has 
great advantages. We have always 
believed in the sanctity of the elders 
in every field of life. Therefore, if 
wme of our scientists also behave in 
that way, it shows that they are more 
true to some of these older traditions 
than to the scientific tradition. And, 
I do hope that in 'lcience which Is es-
sentially a matter of youth-most of 
the important discoveries· in science 
are made before a man is 30 and by 
the time a person is 40, it Is very 
rarely that he makes any important 
or fundamental contribution, I hope 
that gradually this will become the 
accepted attitude of our scientist.! as 
well. I can only Bay that we have 
done a little in trying to make It 
easier for the junior scientists. For-
merly, the junior scientist could not 
I\ublish a paper without the permis-
siOn and approval of his -seniors. We 
have abolished that. Insplte of trome 
protests from some of the senior 
scientists, we have laid that the junior 
scientists can send a paper to a num-
ber of journals which are of the re-
quisite and recognised standard wIth-
out anybody's permission. We are also 
('ncouraging more and more seminars 
and discussion groups labora'ories 10 
that there is 8 tree give and take aDd 
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in this free give and take the mono-
poly which at times belonged to the 
older men is discarded. I certainly 
agree with my hon. friend that a 
good deal more has to be done in this 
direction. 

Now I come to the technical educa-
tion. i ~  glad to find that generally 
the House has approved of what we 
have done. In the field of technical 
education, the number of students has 
more than doubled in the course of 
the Second Plan and more than 
quadrupled since India became free. 
The number of institutions have in-
creased and we are trying to push 
ahead with that programme as rapidly 
as we can. 

Shri Narasimhan raised the point 
that there was no adequate facility for 
practlcal training for diploma holders. 
He '3uggested that legislation 5hould 
be undertaken for this purpose. Now, 
it is true that we cannot provide a 
place for everyone. But the other 
side ot the story is that those for 
whom we provide places do not al-
ways accept them. In the year 1956-
57, we secured training places for 
1254 people but only 675 joined. In 
1960-61, the current year, we secured 
2387 places and only 1256 joined. 
Roughly about 2000 to 2500 places 
have been secured on an average and 
roughly about half of them are filled 
up. T'he others join and get a job 
and give up training. But the posi-
tion i!l not as bad as these figures 
might ~ es  because many of the 
people receive training in employ-
ment. 400 organisations are co-
operating with Us and many of them 
contribute between 40--50 per cent 
of the expenditure. There is a pro-
posal for national apprenticeship legis-. 
lation which will take care of some of 
these difficulties. 

One other point which my hon. 
friend referred to was the lack of 
facilities in Madras. But I find that 
in Madras three big companies are 
providing the neces~ r  facilities. My 
hon. friend Shri Ghosal referred to 
the decrease of -science students. As 
I have said already. this really per-

tains not to my Ministry but to the 
Ministry of Education. But there 
again, to concct the misapprehension, 
I may say this. It was 35 per cent, 
as he ,said, six. seven or ten years 
ago; it was 35 per cent of the total 
number of u:1iversity s~ en s  the 
lotal number was perhaps ~  lakhs. 
Today, it is 25 per cent of almost one 
million. In other words, the number 
of science student;; today is almost 
equal to the number of university 
students, some 12-13 years 19o. There-
fore, I was astonished when he said 
that there had been a decrease in 
number. I immediately asked him: 
are you thinking of the number or 
are you thinking of the ratio? He 
wa, not dear in his mind. So far as 
the ratio is concerned, it is obvious 
that the ratio has gone down a little 
,0 far as the numbers are concerned, 
it is equally obvious that it has in-
creas manifold. 
My hOil. friend, Dr. Melko e, said 
that even this number is inadequate. 
I most respectfully disagree with him 
so far as engineering ~ en s for de-
gree3 are concerned. We have today 
13500 admissions per year and we will 
have by the end of the Third Plan 
20,000 admissions per year: It means 
a hundred thousand students at the 
degree level stUdying engineering and 
technology. I do not think that we re-
quire a larger number than thi-s for 
the next ten years at least. We cer-
tainly do not want to create unem-
ployment among the highly trained 
technical personnel such as engineers. 
So far as diploma-holders are con-
cerned, to some extent, I agree with 
him. Their number at present is 
about 25,500 admissions per year or 
so. The Planning Commission sug-
gested the figure of 40,000 at the end 
of the Third Plan and I said 
their figures were wrong; I said 
it would be 50,000. I am glad 
to find that the Planning Commission 
has already come up to 50.000. But I 
am also convinced that we will not 
stop at that figure. Before the Third 
Plan is out the number will further 
increased. What the number will be, 
I cannot say because that will depend 
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upon the rate of development. But it 
will be certainly go up to 50,000 and 
about that I have no doubt in my 
mind. I am sure that Dr. Melkote 
will not want that the progress should 
be more rapid than the country can 
bear. 

He also suggested that there should 
be training facilities through evening 
courses and part-time courses. It is 
a very good suggestion. We have 
been examining it for some time. In 
fact one· of our officers is just now 
studying this very problem in the 
United States and Russia which are 
the two countries where part-time 
courses and evening courses have 
been developed to the largest extent. 

My hon. friend Shri Achaw Singh 
referred to a polytechnic for Manipur. 
I wonder how he forgot that a poly-
technic is exi·sting there since August 
1956 though it is only for civil en-
gineering. We have also agreed that 
this will be developed into a full 
polytechnic with all three courses 
during the Third Plan. Therefore, I 
think he also has really no cause for 
complaint. 

There was some reference to SClen-
tific research. My hon. friend Dr. 
Samant,inhar asked: why should 
there be only 38 vijnan mandirs? He 
has forgotten that two or three years 
ago, there were only 13. In about 7-8 
years time, 13 yere established. U 
in the last two years that figures of 
13 went up to 38, I think that some 
progress has been made. But I do 
confess that last year the progress 
was somewhat slow and I plead guilty 
to that charge because I myself slow-
ed down the rate of development. The 
rea.son for that was that the Balwant-
rai Mehta Committee had been ap-
pointed and we were waiting for the 
recommendations of that Committee. 
That committee has submitted a most 
valuable report and I hope that in the 
coming financial year, i.e.. after the 
next two or three weeks we shall go 
ahead with the scheme and we shall 
have as many vijnan mandirs as pos-
sible in difterent parts of the country. 

Dr. Melkote also referred to the 
science museum. There is a IDl&l1 
science museum at the moment in the 
National Physical Laboratory. We 
propose to establish a National 
Science Museum in Delhi during the 
Third Plan. But there are a160 a 
number of other scientific and indus-
trial museums which perhaps he for-
got. There is a museum in Calcutta-
Birla Museum of Industry and Tech-
nology. We have promised help for 
a similar museum in Bombay; we 
have promised help for a simi-
lar museum In Bangalore. If 
other State Governments come up 
with proposals for scientific museums 
of thai type, I can assure the House 
that whatever help is possible within 
our Budget, we shaH certainly give. 

Shri Achaw Singh pointed out the 
absence of vijnan mandir in Manipur. 
We have sanctioned one in Manipur. 
Shri Abdul Salam talked about the 
improvement of fundamental re-
.;earch. I entirely agree with him 
that fundamental research is of the 
greatest importance and we should do 
everything possible for developing 
fundamental research. 

Now, Sir, I come to the last point on 
which there was some. criticism-
India Office Library. Here again, in-
spite of the criticism of my han. 
friend. Shri C. K. Bhattacharya, I 
cannot but refer to Shri Mukerjee 
fil'5t because he opened the disculSion. 
If you call upon him to speak first 
and give him the largest amount at 
time so that he has the largest num-
ber of points and largest number ot 
criticisms, naturally I must allo de-

• vele the largest amount of time to 
him. 

I was rather surprised by lOme of 
his remarks. He knows or at lealt 
ought to know that this question was 
practically in cold storage between 
1947 and 1955. At the time when the 
Library question could hI ve been 
solved most easily, very little w .. 
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done. There is no use goini into the 
past history aDd saying who is res-
ponsible for that and who is not. But 
it is a fact that between 1947 and 
~SS  very little was done. In 1955, 
the question was reopened by Mau-
lana Azad of revered memory. Be 
had personal discussion!; in London 
and a note was SUbmitted. But again, 
for about a year or two nothing had 
happened. I would submit that it is 
only since the middle of 1959 that this 
question has been actively pursued 
and we are grateful to the Prime 
Minister that he took up this question 
himself when we approached him. 
Some hon. Members may have seen 
that the Foreign Minister of Pakistan 
has actually made it a matter of com-
plaint that when the· President of 
Pakistan and our Prime Minister met, 
instead of talking about Kashmir, at 
Palam they talked about the India 
Office Library. 

Now, Sir, I do not know why the 
Foreign Minister of Pakistan made this 
remark becaulie he hilll£elf has played 
quite a distinguished and a very help-
ful role in the whole affair. For the 
first time, a joint note was presented 
by India and Pakistan to the UK Gov-
ernment in the autumn of 1959. Mr. 
Manzul Qadir, the Foreign Minister of 
Pakistan, presented it himself and 
supported it very strongly. Since then 
a number of discussions have been 
held. t have not gone to the UK for 
the purpose of the India Office Library 
on any occasion, but I happened to 
pass through, and every time I passed 
through that country I have taken 
advantage of that opportunity for 
having discussions. We have had dis-
cussions not only in London, we had 
discussions here also. We had discus-
sions also with the Pakistan Education 
Minister. The result is that for the 
first time a,reement has been 
reacbed on certain fundamental points. 
I would like here to pay a compliment 
also to the new Commonwealth Secre-
tary of the United Kingdom, Mr. 
Duncan Sand} s, who has taken a very 
helpful a titude in this matter. I am 
now hoping that with the stage which 

it has reached, some .progress may be 
expected fairly soon. 

My hon. friend complained that I 
do not say what are the terms of the 
agreement. I \lm sure my hon. friend is 
wise enough to know that when de-
licate negotiations are going on, when 
it is a question of balancing the ad-
vantages and disadvantages, to divulge 
!pose terms will mean that nothing 
will happen at all. • 

I was very sorry, if I may say 110, 
to hear the remarks of my hon. friend 
Shri Bhattacharya, who in every other 
matter took a very balanced view but 
seemed to have lost himself when he 
talked about the India Office Library. 
I do not think he will find a single sup-
porter in India when he says that he 
wants the Indian Office Library to re-
malO in London. I do not really know 
how he can say a thinl,t like that, he 
would rather prefer the library to re-
malO in London rather than give a 
few manuscripts or other things to 
Pakistan. He put it very very bluntly. 
His view was: "If you are to give 
anything to Pakistan at all, let the 
Library better remain in England". 

Shri C. K. Bhattacharya: My sub-
miSSIOn was that they may be given 
microfilms and we may retain the 
originals. 

Shri Humayun Kabir: That is a 
very fine suggestion from our point of 
VIew, that we take all the originals 
and ~ '":licrofilms to others. That 
is precisely the sUigestlOn that the 
Bri ish Government will make to my 
han. friend. If my hon. friend were 
left to negotiate wi.h the United 
Kingdom Government I am sure he 
would come away quite happy with 
all microfilm copies in his possession 
and leaving all the originals in 
London. 

After all, we cannot forgest that 
this India Office Library belongs to 
undivided India, and since it belongs 
to undivided India, Pakistan has 176 
per cent share as a matter of right. 
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Further, we have to remember that 
the Library is physically in Lonon. 
and unless there is complete agree-
ment between India and Pakistan there 
is no question of that Library over 
coming to India. Sir, my hon. friend's 
attitude is that either I get hundred 
per cent Or I take nothing at all. He 
is certainly welcome to have his views, 
but I am one of those less rational, 
less logical, less rigorous persons who 
would be content to have 75 per cent. 
if I cann.t have 100 per cent. 

The same suggestion I have made 
to both the Government-I am giving 
no secrets here-that the facilities of 
the Library must be triplicated. It is 
not a question of really dividing the 
Library, it is really a question of 
multiplying the facilities so that stu-
dents in all the three countries, 
scholars in all the three countries haVe 
the nece~s r  advantage of using this 
magnificent collection. And, Sir, by 
modern methods of reproduction, mic-
rofilm and photostat, copies can be 
made in a way where there is hardly 
any distinction between the original 
and the copy. 

Sir, in these matters we have to ~ 

very careful, and I am really very 
sorry that a man of such scholarly at-
tainments and balanced views should 
have made a suggestion like this on 
the floor of the House. that the Lib-
rary should remain in London. 

Shri C. K. Bhattacharya: Excuse 
me, Sir, if I have to put forward an 
explanation. 

Mr. Depll.ty-Speaker: I will give 
him that opporturuty. 

Shri Bumayun Kablr: I am sure 
that in a day or two there will be 
many let'ers in the London Times and 
other papers in England who will hail 
my hon. friend Shri Bhattacharya .. 
one of the most genuine lovers or 
scholarship in the world, who is con-
tent with the Library remaining in 
London. (InteTTUption) 

Sir, the facilities, as I say, should be 
riplicated and Pakistan should be 
treated gE!Derously. I have no doubt 
about that in my mind, and I am sure 
the House will support me in that view 
that here is something which belongs 
to India and Pakistan. In my view 
the British Government has no lelal 
claims at all. They are holding on 
to something which is not theirs. We 
have been saying this to them again 
and again. But, as I said, thanks to 
the attitude of the new Commonwealth 
Secretary who has taken a very rea-
sonable view, I am seeing some hope. 
I do not say that the matter has been 
settled. It is a very difficult question. 
It will take some years before the 
thing can be finally settled, but ~ here 
is a ray of hope, and if at that time 
my hon. friend says something which 
encourages those who are, shall 1 
say, e r ~  do not know If that 
word is permitted in parliamen'ary 
usc-in the United Kingdom 01 those 
who are always willing to find some 
fault here 111 our country, naturally it 
may make our friends in Pakistan sus-
picious. They have co-operated with 
us in this matter. As I said, a joint 
note has been submitted. We are 
fpeaking in exactly the same vOice. 
Let not my hon. friend at this sta,e 
bring In a dissident note. I would 
appeal to the House to leave the nego-
tiations about the India Office LibraJ'y 
for a Ii tle while to be carried on in 
the manner in which it is being done 
without divulgln, anything because It 
was agreed between the three govern-
menu that nothing would be divulgec! 
till an actual asettlement has been 
reached. 

I think, Sir, I have tried to answer 
• every one of the points raised in thll 
House. In conclusion, I would once 
again thank all hon. Members for their 
very considerate approach to my bud-
get. It I have occasionally used 
fairly Itron, language I hope they 
will not mind. They have also used 
fairly strong n~ e. But I hope 1 
have kept within the limlts of parUa-
mentary convention, and I may assure 
may hon. friend Shri Bhattacharya 
that it Is only because I have 
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such high regard for his sobrie'y that 
I was surprised that he forgot him-
self with regard to the Indian Office 
Library. 

Shrl C. K. Bhattacharya: Sir, I will 
put in a few words only. My position 
is that of the woman applicant before 
the caliph's court who when told that 
her child will have to be cut into two 
to satisfy the two claimants agreed 
that the child be allowed to remain 
where it was rather than it be cut 
into two. 

~ r. Deputy-Speaker: In that case 
one was the real mother and the other 
a J!lretender. Here both are real 
mothers. 

Shrl C. K. Bhattacharya: I claim 
that I am in the position of the real 
mother and I would like to allow the 
child to remain where it was rather 
than be cut into two. 

An lion. Member: The real mother 
Is Shri Humayun Kabir. 

Shrl C. K. Bhattacharya: I put for-
ward the reasons very clearly. Per-
sons who have castigated Sir Jadunath 
Sarkar for the conclusions he reached 
in his history of the Maratha period 
on the basis of the documents and 
materials available in the India Office 
Library are now in authority in Pakis-
tan. Left to myself I have absolutely 
no doubt what they will do if they 
get hold of those documents on c~ 

Sir Jadunath based his conclusions. 
They will be safely deposited not in 
any library of Karachi but in the 
bosom of the Arabian Sea. 

Shri S. M. Banerjee (Kanpur ): Sir, 
I want to know from the hon. Minister 
whether a request was made by ~e 
people of Kanpur .  .  . 

Shrl Bumayun Kabir: Sir, is not 
the debate over? 

Mr. Deputy-Speaker: Yes. He is 
putting a question. 

Shri D. C. Sharma: Can I put a 
question about my constituency also? 

Mr. Deputy-Speake!": Yes. 

Shri S. M. Banerjee: Has he re-
re;ved a unanimous request from the 
people of Kanpur that the name of the 
Higher Technological Institute be made 
after the late lamented Pandit Bal-
krishna Sharma? I would like to know 
whether there is any specific objection 
in naming this particular institution 
after the late Pandit Balkrishna 
Sharma. This is a unanimous request 
of the people of Kanpur. • 

Mr. Deputy-Speaker: Why should 
he insist on knowing it here? He can 
even know it in the lobby. That was 
very easy for him. 

Shri S. M. Banerjee: I only want 
to know whether he has any objection. 
The country wants to know it. 

Mr. Deputy-Speaker: Now, am I 
required to put any particular cut 
motion separately? 

Shri II. N. Mukerjee: Number 758 
may be put. 

is: 
Mr. Deputy-Speaker: The question 

"That the Demand under the 
Head 'Ministry of Scientific Re-
search and Cultural Affairs' be 
reduced by Rs. 100. Desirability 
of withdrawing from circulation 
the first volume of the History of 
Freedom Movement." (758) 

The motion was negatived. 

!'IIr. Deputy-Speaker: I shall not put 
all the other cut motions. 

.4.11 the other cut motions were also 
put and negatived. 

M". Deputy-Speaker: The question 

"That the respective sums not 
exceeding the amounts shown in 
the fourth column of the order 
paper, be fl'8nted to the Presi-
-:tent, to complete the sums neces-
sary to defray the charies that 
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will come in course of payment 
during the y<!ar ending the 31st 
day of March, 1962, in respect of 
the heads of demands entered in 
the second column thereof against 
Demands N03. 76, 77, 78, ',9, 80, 81, 
82 and 131 relating to the Ministry 
of Scientific Research and Cultural 
Affairs." 

Th e motion was adopted. 

[The motions for Demands for 
Grant; which were adopted by the 
Lok ~  are reproduced below-
Ed.]. 

Df.MAND No. 76-MINISTRY OF SCIEN'l'l-
FIC RESEARCH AND CULTURAL AFFAIRS 

"That a sum not exceeding 
Rs. 31,52,000 be granted to 
the President to complete the sum 
ncCe3Sary to defray the charges 
which will come in course of 
payment during the year ending 
the 31st day of March, 1962. in 
respect of 'Ministry of Scientific 
Research and Cultural Affairs'." 

DEMAND No. 77--ARCHAEOWGY 

"That a sum not exceeding 
Rs. 1.21,55,000 be granted to 
the President to complete the sum 
necessary to defray the charges 
which will come in course at 
payment during the year ending 
the 31st day of March. 1962. in 
respect of 'Archaeology'." 

DEMAND No. 7S-SURVEY OF INDIA 

"That a sum not I:!xceeding 
Rs. 1.81,65,000 be granted to 
the President to complde the sum 
nece3sary to defray the chargeg 
Vl<hich will come in course of 
p..lyment during the year ending 
the 31st day of March, 1962, in • 
respect of 'Survey of India'." 

DEMAND No. 79-BoTANICAL SURVEY 

''That a sum not exceeding 
Rs. 22,94.000 be granted to 
the President to complete the sum 
nece,sary to defray the charges 
which will come in course of 
payment durine the year endin. 

the 31st day of March, 1962. in 
respect of 'Botanical Survey'." 

DEMAND No. 80-ZooLOGICAL SURVI:Y 

"That a sum not exceeding 
Rs. 15.27.000 be granted to 
the President to complete the sum 
nece~s r  to defray the charges 
which will come in course of 
payment during the year endin. 
the 31st day of March, 1962. in 
respect of 'Zoological Survey· ... 

DEMAND No. 81-ScIENTIFIC REsEARCH 
AND CULTURAL AFFAIRS 

"That a sum not exceeding 
Rs. 18.39,10.000 be granted to 
the Presidl:!nt to complete the sum 
neCe3Sary to defray the chargcs 
which will come in course of 
payment during the year ending 
the 31st day of March, 1962. in 
respect of 'Scientific Research and 
Cultural Affairs· ... 

DEMAND No. 82-MIscELLANEOUS Ds-
PARTMENTS AND EXPENDITURE UNDER 
THE MINISTRY OF ScIENTIFIC REsEARCH 
AII/O CULTURAL AFFAIRs 

"That a sum not exceeding 
Rs. 51.17.000 be granted to 
the President to complete the sum 
necessary to defray the charge. 
which will come in course of 
payment during the year ending 
the 31st day of March, 1962. in 
respect of 'Miscellaneous Depart-
mcnts and Expenditure under the 
Ministry of Scientific Research and 
Cultural Affairs· ... 

DEMAND No. 131--CAPITAL OUTLAY OJ' 
THE MINISTRY 01' ScIENTIFIC RESEARCH 
AND CULTURAL AnADIS 

. "That a sum not exceedin, 
Rs.  3,67.37,000 be granted to 
the President to complete the sum 
necessary to defray the charlel 
which will come in course of 
payment during the year endinl 
the 31st day of March, 1962. iD 
respect of 'Capital Outlay of the 
Min;stry of Scientiftc Research and 
Cultural AIr-in· ... 




